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, of Delt and for matters connected
therewith, be further extended up to the
first day of the next session’”

STATEMENT BY MINISTER REAPPO-

INTMENT OF A COMMITTEE TO RE-

VIEW THE WORKING OF ADVOCATES
ACT, 1961

THE MINISTER OF STATE IN THE
MINISTRY OF LAW (SHRI C R PAT-
TABHI RAMAN) Sir, as the House 15
aware, Government has decided to appoint
a small Commttee consisting of the Law
Minister as Chairman, myself, the Attorney-
General of India and nine Members of
Parliament to review the working of the
Advocates Act, 1961, 1n all 1ts aspects. The
names of the Members of Parliament, who
have agreed to serve on the Commuttee
are:—

1. Shr1 P. N, Sapru, Member, Rajya Sabha

2. Diwan Chaman Lall, Member, Rajya
Sabha.

3. Shr1 Debabrata Mookeryee, Member,
Rajya Sabha.

4. Shr1 Hem Raj, Member, Lok Sabha
5. Shri S V. Ramaswamy, Member, Lok

Sabha

6. Shri N C. Chatterjee, Member, Lok
Sabha

7. Dr L M. Singhvt, Member, Lok
Sabha,

8. Shr1 Frank Anthony, Member Lok
Sabha.

9. Dr. Shrimati  Saropmi  Mahishy,

Member, Lok Sabha

THE BUDGET (GENERAL), 1966-67—
GENERAL DISCUSSION continued

SHRI M. RUTHNASWAMY (Madras)
Mr. Chairman, consudering the circums-
tances 1in which the new Finance Minister
was appointed, almost at a moment notice
and with hardly a few weeks in which he
could frame his Budget, one would have
been justified, he himself would have been
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justified, if he had brought in what I might
call a carry-on Budget, even a caretaker
Budget without meaming any offence to the
author of the Budget

[THE VICE-CHAIRMAN (SHR1 M P
BHARGAVA) 1n the Chair]

Looking at the Budget, looking at his
mtroductory specch, he has made certain
promuses which, in the course of his Budget,
Iam afraid, he has not been able to perform
He said, for instance, that the Budget would
try to correct or reverse the inadequate
performance of the economy, the stagna-
tion of the capital market, the pressure of
the balance of payments and the rise mn the
prices of essential commodities Now, how
far do the Budget proposals carry out any
one or all of these purpores? In considering
the Budget, I would lIike to separate the
capital side of the Budget from the
revenue side of the Budget The capital
side of the Budget 1s concerned with busi-
ness upon which the Government has
thought 1t right to launch It 1s concerned
mainly with the running of a number of
Government enterprises  Now, these
enterprises should be run on business
lines and like every businessman Govern-
ment should try to get money from the
capital market, float its own loans and try
to carty on business as any businessman
would, Therefore, the revenue account
should not be oiganised 1n order to serve
the ntcrests of the capital account. It
should not be made to pay for the demands
of the capital Budget

Now, looking at the proposals first, from
the standpoint of taxation, taking indirect
taxes first—because they form the bulk
of our tax resources—the excise duty on
crystal sugar and khandsart has been in-
creased The excise duty on crystal sugar
affects the muddle-class man, whereas the
excise on khandsari affects the common
man, the poor man, especially in the villages
One would have expected relief in these
matters and also 1n regard to other indirect
taxes, excise duties in regard to things com-
monly used by the common man-—Ilike the
excise duly on kerosene, the excise duty
on vegetable products, excise duty on foot-
wear, excise duty on cycle parts, etc I
remember the late Pandit Jawaharlal Nehru
saying once that India was marching on
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{Shri M Ruthnaswamy ]

bicycles towards progress Especially in the
rural side that s the only means of
transport open to the poor man and if you
£0 on taxing the cycle parts, he will not be
able to extend the cycle trade The excise
duty on cotton yarn and cotton fabrics, on
the finer counts of fabrics, also has been
increased  The Finance Munster has
argued that he did tlus to restrain consump-
tion No doubt people who use these
finer cotton fabrics ought to pay for their
luxurious taste, but we inust also remember
that these finer cotton fabrics are exported
outside  India, especially to the South-
cast  Asian and African countries They
would appreciate these finer cotton fabrics
The export of cotton fabrics, null fabrics,
has gone down from Rs 58 crores which 1t
was 1 1962-63 to about Rs 25 crores in
more recent years

Another thing L have not been able to
understand 1s why all our customs duties
and excise duties are calculated on weight
and volume and why as in other civilised,
advanced countries they are not calculated
ad valorem No doubt it would be much
caster for customs officials and excise officials
to assess excise duties and customs duties
by weight and volume, but the ad valorem
system seems to be a more civilised system
of collecting indirect taxes.

On direct taxes, I have not been able to
understand why the expenditure tax has been
abolished altogether. No doubt the income
1s very small compared to the amount of
labour involved, but I do not know how
this expenditure tax 13 calculated. We see
a lot of ostentatious, uanecessary expendi-
ture—for instancc at the time of marnage
feasts and other feasts the large number of
electric ights that are used and the large
amount of food thatis wasted on thece
occasions; the large number of houses owned
by the richer sections of the community;
the large number of motor cars used by the
business people, etc 1 think looking at
these ostentatious forms of expenditure,
these luxury expenditures, one would think
that better orgamisation would be able to
suck in much more money from the expendi-
ture tax than 1t has been possible for the
Finance Ministry There 18 a suggestion
which I should like to makein regard toall
tax collections In the matter of collection of
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direct taxes, income-tax, estate duty, and so
on, [do not know whether there s any
dectective service as thete 1< 1in the USA
No doubt our customs officials or income-
tax ofhoials are trained in the art of —Isup-
pose they are given some training—detection
But then detection 15 a very specialised form
of 1nvestigation, cspectally detection of
financial abuses I think a special service
should be started in the Finance Munstry,
with spectal selection and special training
of officials, whose main object would be
to ferret out all these secret forms of tax
evaston that are resoited to i our country
Estate duty has been raised, and no doubt
some relief 1s given m regard to capital
gains tax, in regard to the dividend tax, in
regard to the surtax which has been reduced
fron 45 per cent to 30 per cent But at
you at the cumulative effect of all these
taxes, they are a burden upon capital
They are a disincentive to the employment
of capital 1n regard to the development of
our industries Then there has been an
increase of sales tax, a new tax has been
mtroduced called inter-State sales tax
All ths has a great bearing on the common
man The total of the taxes proposed 1s
an increase of taxes to the extent of Rs 101
ciores In the present economuc circum-
stances of the common man or the poor
man, s 1t Justifiable on the part of Govern-
ment to raise this additional sum of taxes?

The Finance Minister, we are glad to
notc, has deplored the unauthorised over-
drafts of States and he wants to seek some
method of preventing these unauthorised
overdrafts of the State Governments
But may I point out that this 1s largely due
to the fact that it 1s the same party that s
n power 1n the States as well as at the
Centre? No doubt the Finance Mimster
and the spokesmen of the ruling Party will
say* “It 1s not our fault; the country has
voted Congressmen to powcr at thc Centre
as well as 1n the States”  But there 18 there-
fore all the greater reason why the Central
Government, knowing that the same Party
15 1n power, should have exercised greater
control over the extravagant expenditure of
the State Governments It may be for
political reasons, for electoral reasons,
that the members of the State Government,
the Minusters of the State Government,
who are also interested 1n being returned
to power again and agamn, tolerate this



3891  Budget (General)

kind of unauthorised overdrafts by the
States. But in theinterests of the country
as a whole, of the people as a whole,
the Central Government should have a
greater sense of responsibility and see that
these States do not go on with this financial
rake’s progress of extravagant expenditure.

Considering the gap between the promises
and the performances in the Finance Minis-
ter’s statement in trying to explain the gap
the Finance Minister has resorted to the
monsoons and the hostilities. Well, the
monsoon and the hostilities are things we
have to live with. The failure of the monsoon
is not a new thing, and any Government
entrusted with these responsibilities of
Government in India should take into consi-
deration the possible failure of monsoons.
It was an old Finance Member in the British
days who described the financial budget
as a gamble on the monsoon. The possible
failure of the monsoon therefore has to be
taken into consideration angd the budget has
to be framed with due regard to the possible
failure of the monsoon. And hostilitics
of course we cannot help surrounded as we
are by hostile powers. This is the time when
there should be a reduction in expenditure
which can be avoided. This is not the time
for increasing expenditure on plan and non-
plan projects. This is not the time for
pursuing the Bokaro Steel Plant which is
going to absorb hundreds of crores of
rupees.

With regard to administrative expenditure,
I am confining myself to expenditure on
the administrative services, on administra-
tive organisations and not on the services
offered by the administrations regarding
education, health, and so on. This expen-
diture which is going to be increased by
Rs. 6crores this year is too costly for the effi-
ciency of the administrative departments. I
have heard some ordinary clerks saying that
the work of our Secretariat here at the
Centre could be done with 25 per cent of
the people that are employed in the Secre-
tariat. Thereis a lot of dawdling going on,
lot of doing nothing, going from the desk
to the canteen and vice versa, talking over
nothing in particular. There is a lot of
waste of time and waste of effort, and 1
was shocked to hear the other day from
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clerks employed in the administrative
services that there is the practice of

overtime in the administrative services,,
that is to say, clerks are paid for
working beyond 5o’clock, and this practice
of overtime naturally encourages : people to.
dawdle over the work because they have only
to do nothing till 5 o’clock and then get
busy in order to earn this overtime. I hope
that the Administrative Reforms Commi-
ssion that has recently been appointed will
go into this question of the work of the
administrative services and see whether
such a large number of employees are
required for our Secretariat and for other
Central  Services.

And then there is the question of the rise
in prices. There is nothing in the Budget
about controlling inflation. Inflation has
been described as the cancer of the body
economic. It is eating into the vitals of
the economic system. Now, there is large
Governmental cxpenditure on Plan and
non-Plan projects, there is this large ex-
penditure on administrative services. 1
do not refer to the large-scale expenditure
that is required for our defence, That is
unavoidable in view of the international
circumstances in which the country finds
itself, T would like to have an increase
here, but it is here in the Defence Ministry
that thzre has been a reduction of expendi-
ture. When the Chinese invasion took place,
we were promised eight new ordnance fac-
tories. Two ordnance factorics have not yet
been established, only six have been estab-
lished. In the recent Imdo-Pak hostilities, it
was probably on account of the breakdown
of ammunition that we were not able to
deliver a knock-out blow to the Pakistan
Army. Andeven for ammunition we depend
upon foreign countries. 1 believe that the
large bulk of our ammunition comes from
Czechoslovakia. If we cannot be self-
sufficient even in regard to ammunition,
how are we going to organise the defence
of the country on a secure basis?

Then there is the large-scale evasion of
taxes and duties. I have already referred
to this matter and I would urge upon the
Government to give serious consideration
to the establishment of a special detective
setvice of the Finance Ministry which would
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[Shri M. Ruthnaswamy.]
prevent this evasion of taxes, asis being
done 1n other advanced countries which are
interested 1n saving every penny Or every
dollar

Yes, tn regard to customs duties also,
there 1s much loss of revenue because there
1s no organised system of preventing smug-
gling Customs officials prevent smuggling
only near the chief ports and minor ports
and 1n the surrounding areas We have
got a long coastline of about 3,000 miles
but that 1s practically uncovered by any
anti-smuggling service, whereas every other
country like the United Kingdom or the
United States with a long coastline has an
“orgamised Coast Guard Service, a petma-
nent, contmnuously opcrating Coast Guard,
which 1s given the duty of being on the
watch-out not only for stoims and other
incidents on the sea and going immediately
to the rescue of the victims of these storms
but also of preventing smuggling

In conclusion, Mr Vice-Chairman, all
that I can say about the Budget is that the
Finance Minister has made the best of a
bad job But he has not shown a sense of
realism and I hope that the next time, if he
13 fortunate enough to come back to the
Finance Minstry, he will be able to produce
a Budgect that 1s based upon the realities
of the situation, one that will have, for its
object, the rehief of the great tax burden
that has been imposed upon the common
man If he does so, then he will have learnt
from the experience of his first year in the
Finance Ministry.

ofi Sw /gar (e SR FR) ¢
AT AT IR, AN faw g o
q SY I57C AT T W &, W quEaT
g fF 27 g @ IEY JER awe a8
& Tar & | AR srewT T o Tad
srar el fefes v g, @R
fafsa s &k sm@wda @1 far
STAT | A FIS A AR) F Theca
FN ST AHE AAA 4T ITHT FQHT
IgM 4800 T fzar 1 Sfwa 9y war

ZEY AR FT GEEAT Iq S FA,
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fore ok gl ANt § 10 e
QTS SUET aeTHT @ X far 1w
T ACH A AGATS, ASAT &1 AT AT Y
AR IR AT @&, IR qT
SHIRT THFATT SO H I@ATE AT Iq 9T
1 & w@r g ey fewme s=w &
st gfads ¥ g ot foadr ey
TEAA LN T AQ T 10 T®E &Y
THITES SUET deTs 5 § GAT JemT
T THY A1 TERA 4T a1l H 99
¥ SaTRr gFET a7 § 6 § guaarn
g ¥ a8 srvm1 a1 IR AR wrEAw
fafreex @rga s | & goarfal
AR gEAIR FT q¥B SATaT JISNT
3 SR IAFT FF FQ |

T q9C ¥ 1 FLET AT § 98 FoF
TF 9T & g | AF § 3T O
H Ug =0T §, afhA Ig a9 1987 g
Stafs ag S qer a9 7 gAT § SuaEHT
IF aR F zEaame foar smar 4 |
FIET FT @Y ar § R e
9T 19 I THAT gAT § | &Y THT &Y
qrieaT 7 a6 § gaOr AR UF W
T T qIF F GIWT AT | g AW
S OFTHIR A @Y & T 99 ARy
gama § 5 agr o= @ & feaey
gwanfon &, gt ol § o) feaay
AfeF § o g a@ ¥ ¥ 991 Sy
TAX FEX FA § | UgAT S A Siq
qrfseqr A gaar fway arar ag It was
an vunprovoked aggression. FEXY
TR oq qifFear 7 gfweded a9
AT AIFT SR S IGT  AAEAT
qg T T ALY q@ ¥ WA § | TW
q@ N FEAE g aF F AR
gt afer o7 avs ¥ g5 | A g
wF TGl v g amme § o
& U gAg FL AV § | gAT TG 9%
qiffa™ & @9 T qg 1 auEar
frar afF fegeam ok wifsmm fog
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qE 1947 ¥ qE WIE-ATE FT q¥g
W 4, 39 a q Anr @ | AfEA

g & § miwea & S w1 fafaeeT |

=Y 2Y § Ig o weene fad § san
T2 wF G2 g owv g 5 oag oo
ferfr o2 9w @ & ar 7Y sit% o
WA I T IR T FT 19 @ &
Al T &Y § IRIN UF JqW q w7
fr fegeom & @19 atfeeqmr &7t
FHHITT ZAT & S A qredae 7 gwm
T ) B9 FEHIR B FISH WIEe}i
F1 IW a@ ¥ #e7 W @I e g
¥ 98 3 o § | sHfae § waEde
F IATEE! [T AR g F AT ™
e & ez o | &, & Twr FeHT
T T & T 8, 1 g o % fow
Tgd Qe & g/ @A § 1 gl
TH 9 T F FEAIT 9 A
fram a1 @R 9o sfeadad e
TF o7 A F T Ho Ao o
FY 3% A A $© Al 9T AGT 9T 7 |
™A@ F A ) gEA wstEAt
ot g8 Wl T @R & T H A TRl
g GFT | R I I dgl F AR
gfreaeed 1 9 | @1 fegwma
FT 9 AT AL T ST €9 A% § )
fora g9 oiffee & o9 & sae
q¥ TS argeed 9% wind fFa,
I FFT T AR( A AL o HL IGRY
A 12 A T FTR TS | 5 ATE |
7 AF F I AT JT FT ST
qFTIAT FF & forg F1 7w | q@hy
# TaHe H1 aqradr T Argar g
& IH IR FR gIfFEEE 7 udes
X fem § ot o € o fegam
&1 uF fgear § 99 a¥ gar arfeeaE
THAT 9 & T T I T Foeqa
g3 aga & @ug A W@ g | o
WS 34T S g & § 9w o
arew & smar g 5 ag gara sk

T gHer Fo0 ) 98 S g fF g

{21 MAR, 1966)

1966-67 3896
qIaFe & IF GTT UF GHANY I TETET
frr & FEifE gardy o aifed & =g
ghET AT 1 oifee @ § @R g
ueFH H AN AT FT BT B Y
ST qIREAT T gER AT oA e
T oy @ 39 qug Y gAY oW
1 Y ITHT qUF qQEAT, AfFT 39T
THHT FA FANA G9AT AR FOA
FO AT A AW T & W
U 9% ¥ 99 9g fao fgeq Tl aY
FITad F9 & forw weaT w@r § ) 9rfe-
@e IEa § 5 oS g FEeiR
fawam & 9l 9¢ gHET AR, W A@ 9
ag ATl QAT ART &F warfaF fasy
feeaarell F AFE AR gEAE B
TR T @ E R S e
W 3 @R T AT WA &
faw o =Sgar & o faen faow Ty
qTfEaTd § W oY § 1 39 a9%E ¥
gifsrea avar fasi fgeo af &Y R
famE WaG M AT T ® & | zufed
T @9 Al F1 @I gU g wfaw
F1 9 f5 qrowe & qfeeam & o
oY weTfEaT gam § SEY avg &7 %
A warfgar 7 &1 1 sy g €
gaa aimwe feafe & geg ofsam
F gars e # fegeaw & s}
A FT §rT quiEd i Ay g
2@ g bR amm & g &Y
afqitow &, swd fou @y gd o
T W

Se-mwitgsr  (*fi  wgRiT waR

anE) s A Agar oY, T Qe
& @ Ffeq Ffw@ar |

The House stands adjourned till 2-30 p.M.

The. House then adjournzd for
lunch at one of the clcck.
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The House réassembled after lunch at half-
past two of the clock, THE VICE-CHAIRMAN
(Sara M. P. BHArGAVA) in the Chair,

oft aitw Wgen I AT, W,
T wafrgi g+
AR ohaee ¥ 9% AT fashees
A wHY 78 FAT Tiigy wife arfewm
F AT IS wOET AG AT v Fwar
ag qIMER 9 IR T 99 fF g
TG T § IHT FHAT ATHH 4T
fam @i sy fermafew oo &
WY F15 Frfrgrar 9 faely ) gEw
TR w9 fow o @eHed IwE A
TR qgi & ifeeg d sm WeE S9N
qifea & FOx A wET T
ST gFar | gEfad gy feww &
ST qa99g JJ Y A9V AvAi-
dew A SHRIA A AR gEA Aol 7
Jersifiaee Fer wifgr arfe see
et T 6 wime @1 av qger Sy
I A G ) S a9 g g [ feww
F ades W gAA WY qei
¥, yafeer & gy Sdve F STAT wHET
ZFT @R 4, SR g8 Wl ] W
f@ g agas F & a g4 AN
gl A g%, g g el a &
I § | TWO 9g wg A gAR
YL TAFT A FIET I IFT FAR
fra aifgwr Y o, S a & 5 g7
fewafes diee & 3w viar § i
frt ot @ & S o & g It
9gw g% o 1 wafwa & wgm 5 ogd
sarer fasieg &t I ¥ 1 @R
qTI-91g gATY BT § g Ar@ F F09
YT I qN B AR AT F T
qq I T 99 AT @ & q1 TR q@P
o faam @EgE & 9 7@ M @
t | Iafag S aXw sanEr dEeeg
T F IE § afFr 3 s wFw &
qF, qOH JHT F JAE F GH )
WE qre-a19 AT NRIwA Fy Ay
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s srewd @ 1 foree qwr o qume
g1, I IW F JEE gU AW
¥ aaivm 7E ¥ @9 € |\ Hiay
gd =ifga fF gr saw fedg #1 woigm
FII gT q@i TR AW FT G A
AT FL qTF F TGT I JTH G I

gaTR ErEAq fafaweT aga ¥ St
IFE @1 Y, § gamar G 5 AL
AT FHIWT &7 foe sw ga
e g, a1 Y gATC 48T 80 TE-9F U
g SFr AT &y v ¥ fog 3w
I FB T FO 59 AWE A TEX AT GH |
afes @ AwETY AT 99 4R 39 frew
FY IR F1E FIT THC 7L A2 1 AHI-
qeIe FAHIAE 9T AgY FIT AT SOy
faid a fsugus Sav g, W ew &
fqd aF @aw g T 3T | & gW
gT oA arfgd aif ug mau saw
SYTET A 73 o gamy ok 7 AT THIATHY
§ 98 SR gl 7 I 9™ | 3w
qrasE SEN g W w9 famr o &
ATTH! TF BIET AT FIT FATAT ATGAT
g % wrTsttT T T 8 | FH AT
g0 9 gl 9T U FHET a«y o, @
wq4), foq 1 s o g ot e
FE & qAAEAF | 87 1959 F 99 §
qTq WM 9gF ag FHET aAT A8 4y
T F1T NAFE & faF | g7 gt
faqid oft % &Y &, Afewer srwarer @ fir s
ara a7d § 39 e a7 Y @ wrd
ug FJrar AT § 5 gw are fadwd
HET 7Y & AT 98 Fgr T § f 5w
frfaae 78r g i g 19 avq wrer F1%
T FT FAT qF | FT-3reft oY sraTH
fagr & g AMd fafaeee & @i
| A, IqFT T 9GFT AT IATE 1 X
g B

“The Union Government is examining
a report furnished by the firm of Renaults
of France in respect of a small car project.”
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T HATAT TG FEY § i~

“The Mysore Chief Minsster, Mr. $
Niyalingippa, had suggested that the pro-
totyp: of a car developed by the Hindustan
Aeronautics might be taken up for commer-
aal manufacture. The Umon Govern-
ment had requested the Mysore Govern-
ment to furnish full particulars of the
scheme.™

WA § fawee fofemror ag +
g

“Mr. Nyalingappa told newsmen here
some time ago that the car which his
Government had  recommended was not
prototype but something which had been
designed with 100 per cent, indigenous

components. He beheved that it could
be put on the road for Rs 5,000 or so”

T 9 W f6gye, @€ a1 qragsy
#1¢ faq @Y &, ® awaar § v o
Wt Frag § 9% qErfas 7 ¥ g oy ag
g fs SEM U AT g9 @
AR SIS AT aog @ d 17 97
18 ZAR F TF €19 %7 fasiar & | §)

Q% WO §EER C SEHEE |
Y 25 gaT v A WY E

s st AZAT: SART A ARFA
faar T ¥ SUHT INE & AT AW AT
98 FTL WIFATEE A GUIATIT @I |
I & fATeE ¥ 1959 AT 1960 F S
F YT f3ar 9r ag § 9% & g
%ﬁﬁ:

“The whole plant would cost Rs. 2 5
crores. Renault would invest about Rs
1-2 crores and we would require only
Rs. 1 2 crores for which the possibility
of credit has been indicated Tt will start
production 1n 18 months and to start
with 1ndigenous content will be 50 per cent
In another 6 months, the percentage will
rise to 63 and wa furthet six months to
71, and over a period of 15 months it
would be 9! per cent.”

{ 21 MAR. 1966 )

1966-67 39500

AR 50,000 T FY IF TET HY
91 IER ag AT AIF 50,000 WY
3 UF U A AR ST R gAT 9t
GEWE T 1 qgE qEE T @6 A
SIEFNT 29 #Y 99g ¥ g9 TR 2.5
FOF To FY fagell wgr 77 & o9 aqfs
gRR o 3wy w4 ) afem zme
ganfaer @ ol et &Y & o qafen
Frad fafadi fi g g Rar s

“Annual bufletin of statsstics exports and
imports, 1964 and 1965” ‘‘THH AqM@T
o § fw

Lacs
Component parts of diesel engines
for motor vehicles (including trac-
tors) .. .. 438
Component parts of pet1ol engines
for motor vehicles . 104
Bodses, chassis, frames and other
parts of motor vehicles other
"than motor cyeles 2,096
TotaL 2,638

Ty qaifed 7 g faedt 719 Wigw
FQ@ § 98 § 23,227 T I90 WET
I ¥ R | ag gu o sfeur o A
T foer T § 1 5% Wigaww fear s
wr &, sufay § wadqe & agm f&
T AR DI B AT FL ARR-
¥ T FIT A9 F1 € 47 970
ST 6 AT & ST QET T ISTERTE
3q feafas 7 5 TBr o TNEE gU
TET O SR oF qE1 § AT I gIIWT
forely w farely awig & wgr o g (H Uy
fifgs v E, advaw swr § %
faelt oz Wt § e arelt T omar @
o ol =y 37 73 € @A IO
ferge qdmfeas a1 7 agr 8 {7
gy foage  fagdlr wgr =& =fed,
TF 100 UHZ ANH T30 FT FI0AT
VT 5 T H g TR F91a9 | foT oy
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[ef) e\ Rgan)

¥ @ud |§ 7 7@ arar & fr s
¥ ARG g & 9 W AT A
TEr TG FEr AT § eI g
faalt 7ar &Y 9E=A af § @1 9w
TS | afwd SR @R F 9T ag
w9 fFar a1 @rg )

ol 35 &7 gu 917 7@ 9T oF
FATIA & qA0T § ug A€r war ar 0w
ZATX ST 30T 37017 S9H § WA
YR A, q ¥R U g § FhfE 9
€T T A faa g ore faRer TEr
g &, WA uFAAT A8 § A W
o7 g0 sA dwa ¥ P W@
FT ARSI A 30 AR W
30 WX WX aFT WU &)
# oy 7z FoiiE oz er ar A AV 9
aar 5 faw 1965 7 enfewifuas
foew & fad 53 svg w0 T GRF
FAAd  @d fEue w9 gl
agr Aa% faew T gar & a1 ag
53 AT %o FT yriewimaa faew

HAAT FY F1 TG A ? (G Hg Pearls
and precious and semi-precious stones
unworked or worked 1 FIIS 30 ATF To

T ATATAT AT | §F T 1T Tg &
gATT UeF O & gTAT ZTT 1 7E)
2, T gW WO HA e @ § ard
gfar o Fifs gar orF gF g
g, QAT A & 1 T §W @rAT N @
g oo smfewr &, =) feell wew &
FqIF g7 7 Tsvmq 1 397 AfqA
qT 7t o7 g faq afaw avgn saFr
AT |9y 9 1 fwe i S s
AT 92 ST gATL UG & AW gH
&F TET 7@ g arfw & gATT redE
I w% 0w gae ara faRe g
g § | 3@% qEfad ¥ Gw =2,
sifedifige faew o 3+t faew #Y
FE 5 & foas Faar arrg aaw o fageiy
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7 guA | &, wfwa gafeme AW
& forg =t 41 1 § g g i wg Avw-
argw far st fewd gwTr Hew gE
Ty g T BT | ZEE 3%
SAT gavsy & o o wew &1
] gFe &T QMWAT A FEN 9L |

78 avE & q stl-aefl @ ZasnT
qg T AT &0 o UHoHFAT &1 | T
forr (F 1947 T AR H—SH T TG
UeR—fy g dar, 22 g wad
@ 7 AEIT A AT T | ‘47 B S
& JeE TR Z1 58 FHAL T AT AGT BIE
fafesw aui et 4t ot @t gt ar 1w
Y, APET AT 1965 A, 1966 X 7
TwF SHIT ¥ 9EEE F 98T Y )
‘65 @ f gaTr stTaTe g | &g fered
& —agt 3t q9.-aY0 TR AU | S
‘47 ¥ UF-ITY R T qGT ofF, AT
AZT FR W UF W avall FqTT A
g8 oY | ag ¥eq § fx ga T A
gt SrEafdt off B F gaw w97 awan
o B 7 oy gew @ forg ey, o A
A9E FLa T (AT 41 1 T fw agl
9gT AT &, W@l G Y o qr 0 FW
A ¥ 9% TEAT ¥ o T 1 i
e SHAY A S ST FY ) ¥4y g
g 5 a9 fggena a1 999 gU 19
TS HT ANET AT 1T 9T Y g7 gud
¥ WITAT 9TaT § | 9@l 9N 9@
F ZQ1 fF S1rE g 9199 9T ) 5990
BIer 7oF, faed o) 9 a1
faega@ @3 w4y §, ag WY gw @Ew ©
AFAT§ | AR W G FE A7 q7 G
T SR 8, Swtaa 8, @ 36 §, fe
oY gH AAT AT & 1§ InitE aem
fiF oY NS @AY ooiEa & SAE
ATH TASSE &T FTT |

off ¥ AUgl (Sa¥ w_w) : 99-
FURALT W, FARX GTHA WY A9 GW
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9T & TOFT @ gU F9C ¥ AR A
 aY 9ga F9 AT &Y qAqT FHAAT
g 9ifir & og 7gr aumar fF ag e
forr ga & w1 & & o< forg Aifa &
AGAT FT AT VAN & I FT€AT ¥ FIE
ZELET &7 9 qW FT IFA | O
FU-IUT FTITHRT X fiar & fawr
way 7, afFw 3wFr SRt 9% T -
& #r arfas feafq 93 oz amer g,
7 fgrgeam A ag Ay ar Tz AT
HGA T TEE AT AT FA FT AT
& SuET F1A9 @A FT Hifaw Fv g |
agH 9% AV F ARA 1@ § | e agA
qu% i fag se e e faar,
FET 1A AAF I, Fal FIAT T AT
A AE I SAIART a9 IFA
ITET A AEAT G ag T ST
famfaar § fF o aga = o Sa@T
FIA @ FT AT FY AT IO9H
I TR g AT FAE T e JI6H 1

WT gH @A g SH a9 1500
Qg # faqelt qar gamy ore @ W%
oS waedT 9% 8 % e gfarwed
qIET F9 AT FET 9€ QT 3 | faean
HRT &1 FAAT FH § A GHFA AT &
faw qaiT g |

A AFAT AAT W (Wi WR_2W) ¢
SAATHE FT @H W § |

=t ME qeEft : Saqme Fraa

3 FHTT & HIT —— 6, 000 FLIF TIAT F
8- B srrer s 9@ fgegEam & Al
 qiE d1 BT ATEAT 12-13 TYAT U,
it fgegeam & g% STE & A%
12-13 TAU FT FF AL g AT A9~
Faq AT Y g SFAT ST | F49T
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FT TAATHE AT &7 W@ E AT Ig @F
agar-meal fgge™ & T amie &
FIT NA F9GT T | AT 12-13
¥ AFT - @ A ST g 2077
20 TIC & FAT & AT | T T
gH Ot AT 7 SenT 1 gRe qeR
FYFE T FEG HH I T

T AFAT FAAL YW : 7G|

ot M2 gl @ oF awm A,
9 e & qE, T 9 F a3 9@y,
afra fggeam &t ard  sd-amazar
W Hwifs TR gRO WS T
AT FEY FT AT TF § | AT AT AL A
ANfa aft =a & & o9 5 Tan
gt § Br S e s gmdr Aife wdi
B L gE w7 9 @ (e s agd wderw
FT 7 2 i et avg @ #1 9
@ AT A faq F1E€ T | FU= 7 AT AT,
STt ot qEIT F 43T 7 YAAT qRdT FreAT
I aT AT Arfq 2 a1 A 2, T I Ay
A, ST gw o a9 F T 4,
N FERA AN @ E 15w E
fegrgearT &7 ot sygear I 1 F G
wamar ¥ fergeam o1 Feamo §A arar

g1

AU & I FET & | ¥ TG
wiaaT g % fegeam w9 § aee gaw
3% 917 T 7 IO AG WA a9 B,

| §0 Gfagar W 5 & 1 afe geaw X
1T ITH FE TG T & 2fgrgean |,

# U 7Y SAITAT AT 3, IT FHT AR

| A8 G, TAFT FHEET FH EHA
| aoe @ 9rdy, SEFT ouAr Widew

AT § AT 98 IAA-IAT qgaT A1l & )
FGA W A AW & A T@AT G397 [
ZOHT TRIX F47 §, U4 SAAUNT
F THRITT T §, 1T 391 7 ) IqTqaqe

FHT FGT THT, TAVAEET FT @9 ¢ | | &l T § 9% YHEA H T b gH

TAAYHE FT @ a1 grar &1 @ o &

TAYAE  FL 9TQ & | A HTAT IR
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[t M3 qrgfi]
FNI 3T gH AW ¥ SAATHS HT NG
qAET § | g9 I I9 FERT T @
AN STATAS FY 1T gHE! TGN FEAT
aTfgq | SFET & oY § AW gw 4
faes 9, § Y gu¥ SATET FHEH 4T E |

T AFALT AAT TN : FIT Y ARFHT
3 3w gy Fgac § 7

it g REgfe : we o ¥ 9 A<
g

SHRI AKBAR ALI KHAN:We have
been to Ghana and we have seen it,

off ME Auglt - safae @@ O
F GO Fg AT {F SIATHE X @H
gAT R, Tl ALy § | SO S} AT Tl
gt | fSa @w fiar § saeE]
G AH-SAATHE AT HTH-CA T TR ST -
AT G WIE | TR FH FA HY
FY I A3 Hfaw 7 7 W)

faw worerm § Sowelt (=N wlwa
arovaw faw) < Fifaw g

=it Mg gl : i fafae graadET
§, WM-S9IHE TIAMUSIAR § SHHT
w9 frar 9

|19 & a1 # wg wgw 5 fow &
& g et  aifee A gfee &
FQ § AR BIT FT qaX Terqa
@ FX | fgrgram §9 3w § S| 9%
AT HY WiFT AT , Tl SFTFAraae
TEA SUTET §, 987 I Hfed A A A
@ FX WM FET agd gfggaar
gRiT | ¥ a7 & 9T g TG OF
18 A F gaw ot w1 frar 5 qEe
TER ) DA AT | ZHY T &, IR
T A FLQ AT g, AT GATL 74 S
g &, Y wea iy wie § Saet ST
¥ W@ w9ed BT F 9T §
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THA AT CATIT F7 ST ATH g7 SHFT
AAIST JG @ ¢ [ e ek # gW
9gd MY § | ALHIT A § FgW O W
#t gfang a7 | & st § fF o @
ag G 437 @ a9 TF ag AT F
A 7 F7@T | Ig TG FO AT
wdrd A @l a8 W g
f& St aeaTe SustY o 3@ gfte | 1w
T gEHAT |

99 § TG THUET F a1k § W
FgAT AT | UG I@9 fF 1965 ®
T Sl UFEUE 47 98 A FAT F
st samer fe T 0 SR T o )
Freor 471 for garer S ilieheat Mswmw
gag mam R maw i) sawT A
ug gon 5 uauie «t fro & e
FFHT AT HT F T TLEF ST & 1 A
FfgFar 7 gaa sy Aifa snfr 7 ag-
ATS ITF AT A HY gHAT HI=AT AT(EA
T At feafq o & gFaey W feRgeE
# § SO 3@d gU 98 9TF ¢ F
sy Aifa sy FaF smaw IS
TIE wWT e | WAL T e
¥ g g f5 10 e F dow afe-
farde QY s, oy Y ag g fear
fF g7 1952 €0 & ow afefdz g1
STET 1w a8 FE T fF R i
qI | Q0% giefade gy S afee
gL Ot Gew afefmde o g & ol
R gaR TTe ag T F wan & o
FX G §© T9 e § T §
zafead 3w § AT 93 AT §, T fon
gh @ fovasTe 9, ag @Y gRwr & 1
a1 uF ax% a1 Fasg 9% fair &%
dT gud axw wg W %3 fF aew
afefde g saw, @ a8 St -
= & 78 a1 uF SaT g faw war
3R A goew g 5 #9 § 9 w9 H
A T&ER & IF IR F FHA
gt FE =Ed |
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I FH AR A F3 qI I a1 041 7
S @ I F Ak § AT @ e
9 qF o FT GIAR T AG THAT |
ag Y T T ar fF 99 qw e e
F FAL ST @ & STH! ATF AL FA
9 aF fram W & WEwc § Y
AT 9T AT wirT A FaT &
Y AT ST P AT JHEE v &
g AF TG TH | THIAS FI-ATL AFTL
FY a8 Fgl T o7 fF S e A §
I R G T AF e o afe
qG TF  GEIC 4 [r=dr q@glosi
IqH 98 T & 9 g oo gw
A ATF FT 47 £ a1 fAe 99 G FY
qfT Faf ¥ gRIY | & sy o Ry
Fgr wEm {5 st aF el &
FIX AE  FT GO0A § 9 AIHT &Y
w1 oF wiowa F o w9 g T TR
ATH FIA T IS A0 a7 AFAT Tal
grm, TaT § Awar 2, ) S wuar
ag e grn fF 9 ok fram d § =
T | fag & #T Seamew A e
ST X T | 979, TG Fg 3 {5 FeaATR-
ST AT FAT ¥ AT T F Ieqrad TAf
o W@ & ™ AT A g oA A
Jarx wff g ;ifr fergeaw @ foa
& Y Gy FoT § s gfe F w@av
gn @ ar § agw 5 S§ e
FEATIIR 7 3T IST AQQAT 1 AT gAIT
e fergear #1 fram famt weaTsX
&, faar afawe wEomee) &, ooem
FTH AT & I I & FIATZAL
St fiF 9g wia F Fvwe FiRg @ a9
FT G § | O TFRL FV a8 M@ a1
5 sne BT Seamee FE Ay w1 AT
AT d T PR Sy etgw wig A
98T FX HFA§ 99 T F wIATY
FAR A A T AR W AR A
i aEeg qx A1 e &4t S
fratqwd a1 St F547 @
IgAr qfd  #T @Fdar afFT g ug
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<ur fr a8 a3 3© WNHRE qE O
g ag AmA A AaR g fr Sw
aNTEE & R’ § §9 TR 0Fe
F gfctoe #r qfa gd @ affm e 3w
# St qrAy #Y w7 § Iaay qft aeft aw
T @1 o gl v ogEw s
M Bie fEm aNeey 97 AQ
fea, gwrw e A% A eiEew WA
WG 7 oag dgm 5o
M o g AT gfte WR ek
- UIEH F BT H T3 F TG AT
&R, (T Gt T & a9 BE-BRY
sfictow doiFeE @R &w § & @
AR AW A T FT IART q9T G
R gH @ R STt Fia F IeuneA
Tt T FX A a9 e R Sy
92 a3 AT § 4 Wi §5 F
TFETH g

Y Ty F ATy | 3w F 0w Tw
2 fergeam o o) ag w7 & 93 @AW
FTAH Gl Tg AT FEA FEAT E
fF TR, THIT FY AW, G
HEEC YR I AW OF W g
g, a2 dNil & 3T awdF g & zafad
STt T qT9EE AT 9T o T4, WY S
CAT A Y AT ST FEH AL 92 I
A FT qaqr A F w9 qga F71
vad e qFaT i g, favem amgw
#1 frqar gFaw W @, T and
F1 fEaT IF9A AT &, T8 Y FO
AW A A g XA d A i we
T WS IAT @ SEE SFUIHeN
F I H T § | R qr-ary <y afeww
Y # weafrai § Iwh ak A N ah
Fga1 T 5 9Ed oY a9 AEEC §
IR G w4 awae OF farar § o) ofemw
FIAT A IR G FTH FE @
9 fFR arg # FE VIR R
HHAL a9 TF | THH 974 I8 gr B
5 ST aeaE @A A AT FEA
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[t mE mrrafy]

F Ty TG AR Y AT qrer afeers
FIOAT A FW AT A7 IEF T A
fFar ol 7 wrzAT FEaAY @1 Arfers & |
79 0 A AT fegmam W S@F Y
T F ar @ wgm R S or A, S
AT FT 94T § IR GeANGeHAT T
=TT o @ §, fergrmm & R SwEy
ey fodardy e ) § 1 St
TER T0F aX A 36 T AT AL
T FifE g gE 3 &S A
% o § firegare § e gafed ag s
AR F T F AL} AT g H AT |

3O FTF Fr AT FT TE | AR
g fafaeet 7 98-93 -8 Fam7
fe 13 5 & o F e T AN
FLUT G TR 7T A W@ g%
2 g afww &1 arer For st =T AT
B Y § | T IF AT T AV GEAQ QY
afew SN ) oY & 9% a9 78
1 A F g fF Aol A F w9
A9 T § TAAT T4 FT AT T FE |
ST ARG AT A, gaTk g fhfaeex o
7, ag |7 grav £ FTUT F AR Fo
FE A IR O AT F fF@ET AqT
afew ag Fgw for & @€y w5 a@w Ay
TEAYET 2 T AT X W I AT AT
foer A, g Wwr A /AT A
fad 7z A&t & I ¥ gfexr grwEATH
A # | 9 FgAT |ATET |

uF HI9 g9 a8 W daq & fr @
q qF 1q F37 AT § AT A1gH F
A s faege farda w8 sy
grzmmrmmag g dar g v o fag-
W & AR FY 4T § @A F1UF
SUERESRPICE IR I
T FT Y, ol @t oF e
IR faar fF qewmaa aga FY 4T Ay
& Lo, g & A% fafree ¥ amw
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fem exifed 7% gamar T faega ga)
fer agi & e fafawe aam 3@ §
fir A% "y #0E q w4, 49 ar
fad agy Fgr & wa afer ww@ A
qAT AT | Q¥ AfFEw FAS A oA A6
fafrezd Fiwa a7 Tons &1 wE, del
FY €T &4 &7 Ao Fv T

# UF 9@ A FEAT AGT 1 T
ggq § 4 oF s faam S|y g0
gT, IGFT BICH, § IR FgAT T&
=gar g |

oeft g ® o A9 7o T, zaled
g o W FXg | Fg agf a3 & | qOF
9T § g1 ¢ 09 fRur g@dr aw
FY AHT TR For F vw k9 99
FHAT U FEA—-fas a9 §e
gAY A F WIEESR & qTCAH
— ¥ 9 FE g8 Q1 ami fafreex
SR H & Ffad gH A1 B AT gl
39 &7 FT OF a9 FCAT foeger e
T T @i =1 faadlls R 1 3@ §
FifF 4 a8 781 guaar & o faw udr
7 g Well FET 9T @ FIAW § AT &
g W @9 <@ § ar = o &o
FOTATAT TTEA G 7+ 1 qge Jgf a9
Wwa arfF @9 48 @ W & Ewr
TEFIFTT &L, g a1 I9% ABHT AN
FW g | 1 zufad & weft 97 F 938 gy
g ST SHET ATHEY AR @Y FX al
IFT AqAS qg @i .. . . .

st dro o qiF (ST 93A)
ag TR TEY T 9Far g |

= ME qrglt . @y 73 a4
FA G FG 9g  TW A1 FLE@ QN
TETHAGY A4} H4), §X A3 FL qATAT
AT | g7 At Fomw g1 Afe oHy A
agi Foar AF gt &1 (Time bell

rings.)
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et 7 - forere § @ F@T g
qaty fegeam A uF 9w df gl
HT-=qTEIT GO B W & @A
TG FT TRTA FT G HHAT § qqF
9 fo & fomr maeT ¥t i @Y § sitw
TG T §7 TF WAF AT 3@ @
g fr JEor TEar ok FwE
A W EIF AT AT g AT AT
grar & w99l g9 #r awe w
FFT PN § AT - 9T 98 &Y
TET & T THAFT A9 AN FT GE-G05
FT IO Tdrar frprerar arfgg -

sft @io €io ui€ : A AW
gyt =rfed

ofi M3 qgft : W A A g
q@ET< F gia famamw fae w@rE ol
T TLHIT A1 FGAT & FIL0 fgrgeate
¥ Y oF ergedy Gt S @ § fF e
AN T H AT TF ATST FY AFT AT
@ § ) 3891 #aw9 ag § ¥ fgrgea
#r g} famger aremas o) favar
yiftq & Fv Ag § frgrama AW 31
IRTT g AATET X FO RE I Y
fegeqm & Gt feafy o @t g F
qeER faege a1 g1 Sl | gafed
F |TE, G & W H IR A @ T
fgd 1 9g g §o1 fo i AR AT A
genE FTR &, A1 AfF Toeeg MR |
Tafed §@ eifse ot are st &
TO el aNvg WA AR § A
qfsafady famr o, 98 & F9F
FY g g1 TRAT @, I oW FHEAT
FT erarfora qrEi T g7 S ALy fam,
afew g &1 Aifa F Soow fFar Al
T qoTeY gaT FT S 9 g5 g IR
sifawa et § S frar &) derEt
g & wft @@ @i g% sus faiy
# oty F FraTEaTw qa7 fEar 1w
7iEf R quW AT AT aE & AT F
agrTe gu fF qomet gar st g gfre
T O & o e F $e mEw
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qE ATT THET & T ATHT ¥ SqH
TR A UF AT T o g1 6 gerret
qar feot s wwE waww A
gar 7 ST T F1 gfte § T@ET
FYE F19 &1 &1 § A foe ag sm aw &
g 21 @1 8, AT FT AEY | Gy
qat &1 o A g< o 96 qwm ag ]
e g @t ag o @ awar o
AfT S| qaTe FY 3qAT IAAT FL WA
g oI qome gar & ar | g 39 §
R f5y 97 ag oS @Y & & frw
oo ot & Fea § 5 9 fy
I GHUT TSI I §, WIH AT
AT <7 & 1 78 Q1 facrger FaHTAT &Y A
2 | SO | FET AR T g9 A
FIRXA T H IO § AT qF
AWM #T S F qIT FT 967 TH A §
TE AT a9 IF FIS AN qEA AT
T2 & | AT e F o #0 f ar @y
R FT ST FT 0 § T T F7 98
& | SR A &y S F e g Ay fe)
gl WY sgerm 93w, giefg wv W
FIAMT G, LT F1 Wl G547
g fohT ST @ w1 AT favam g
f gaTT T W W B WEA &, @
S FY ) F© FT § ) gafed g oY
9ITT 3H T A G T FL FTH FGT |
ST O 1 q<g T =19 ey adT 39 I
% wify &w @ gy T o
¥ FH T97 @A AR e a gwa
famredt St |

o} wfea Areraw fas & oF om-
NI AT AEATE | SR *FT, qA 3G
F IAF! IAAT g4 T IgH IO Fg
foar | gUElR wEs SiF G H AT 9
#9498 @9 75 Fgr |WifF ¥ TR §
9T | 79 SY AT A GET A § S
T gy ard F+E O TR oqm wr dEw]
373 TO I1Q ATAT | QY ATT ZADT a@FL
AT T AT T & 1 IART o q&F
&Y ST IR AT |
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st M qaglk : wifs o g
fafredt a@IF

¢ atfere aromw faw - s a8
FgT i guw et a7 faar war 3as
X F T AT A, T AT FA W
A = 7 @1 fw f&Gm W gd
24 S[ATE A, TT AL AT, ATZTAT | A
w31 ey ¥ fF o avar o ¥eT
A A T @UT FT AF | AR
agf a8 F o & o Agr W a1, §
FERA M AR gaA 99 a9 Ig Fal
frgw agr &1 ar w=r o &, faet ot
T § THHCTY TRRMHTE  ATHRAR
N FE G TG FE, B qEE @
Fg | FHT el 1 a7 g st
TR AT E | AT WY FEAT g, qoT AT
Fgan a1 X fR gama Fgarg fe fdt
F] WS A FY, T KT gAY FH!
rs i a8 g

SHRI C. D. PANDE: Mr. Vice-Chair-
man, 1t is a matter of dcep rogret that thus
year the Budget Session has not evoked the
same¢ amount of enthusiasm or controversy
mn the country as used to be the case on
earlier occasiols. The entire atmosphere 1n
the country 1s suicharged with other things
happening 1n the country., Qur mwnds are
exercised as to what will happen to the
istituttons which we chensh. I am grateful
to Mr. Murahari for referring to this
situation though in a different context,
different from the one I have in mind. I
feel that there 15 deep-rooted conspiracy
by certain parties of the extreme left or
extreme right which are determined to
create disturbances 1n the country, It i1s
not a matter of food. I agree that food is
not the cause. There may be scarcity,
there may be and is some difficulty in getting
food but the parties which do not beheve
i democratic institutions are conspiring
and working in a manner so that these
wnstitutions may be discredited in the public
eyes. They create disturbances purposely.
They announce a bundh here and a bundh
there We have heard of the Ahmedabad
Bundh, the Kerala Bundh and ultimately the
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Calcutta Bundh. The Bhilay Bundh is also
i the offing. I also do not agiee with the
Government that these movements are
created for the purpose of winning the
elections It may be the aim of some party
but I tell you that the reascns for creating
all these disturbances are neither clections
por the food situation The reasons are
that certain parties—yours may not be one
of them—are determined to create law-
lessncss 1 the country so that they may
fish in troubled waters. They are just
making experiments at paralysing the
Government, They have done it once or
twice here or there partially. After some
time, when they gain confidence and if
they can do so with mmpumty, they will
not hesitate to seize power. That 18
the danger that Government should be
aware of With that i view, they should
take such action 1a the country that they
maintain law and order at all costs, they
mawntain the stability of the Government
at all costs This internal danger i3 4
great enemy, I say it is a greater enemy
than the cnemy we fought on our frontiers
only three months ago. We are proud of
the fact that our people our Government
and our Army showed great result on the
battle fields. When we see the internal
situation, we have to hang our heads in
shame. There s some sort of uncertainty
in the munds of the people as to whether we
will be able to overcome this difficulty but
I am glad that of late Government has
shown some strength in creating in the
public mind respect for law and order
Things are bemg handled carefully and [
am happy to say that your dreams will
not materialise, dreams of creating trouble
The dreams of the Communist Party to
bring disorder 1n the countrv so that some
day they may establish a sort of dictatorship
in the country will never matertalise and we
can assurc you that democracy will triumph

SHRI AWADHESHWAR PRASAD
SINHA (Bihar) : Assure the House.

SHRI C D. PANDE : 1 assure you, Mr
Vice-Chairman, and through you the House
that we will triumph and democracy will
continue.

Now, having said this I want to come to
the Budget proper. Many Members hav.
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paid compliments to the Finance Minister
and I also join them in doing so. There
are particularly two things that he has
done that are of psychological importance.
Pirst of all, he has raised the exemption
limit from Rs. 3,000 to Rs. 4,800. This is
a good thing. I have been clamouring for
this for the last ten years in the Lok Sabha
and in this House. To keep these people
getting Rs. 250 a month as income-tax
payers is not proper because that is too
low an amount on which people should
be asked to pay taxes. We give them
dearness allowance out of all proportion
and to give them help with one hand
and take it away with the other is not pro-
per. So raising the exemption limit from
Rs. 3,000 to Rs. 4,800 is commendable
step and I congratalate the Finance Minis-
ter on that.

Similarly the exemption limit for annuity
deposits has been raised from Rs. 15,000 to
Rs. 25,000. So long it used to apply to
a class of people, not so poor, but middle
class people and in India we cannot get any
better class of people. But then it wa
difficult to keep the accounts of o many
people. Even the Reserve Bank was find-
ing it difficult to maintain so many accounts,
to give them receipts etc. and it is a matter of
satisfaction that the Finance Minister ha«
realised this thing and has raised the limit for
annuity deposits from Rs. 15,000 to Rs.
25,000. It will relieve the pressure of work
on the Income-tax Department and I am
sure that whatever loss they may incur on the
lower clabs will be made up from the higher
slabs.

Now the main thing which is a matter of
concern is planning. We are now entering
on the Fourth Five Year Plan; we have had
three Five Year Plans and we did achieve
a lot of things but truly speaking these
achievements cannot be called the fruits
of planning because when we say planning
it must be according to what we have plan-
ned. Whatever we have planned must be
done; it must be done within that space of
time decided upon and within that amount
that has been provided for and the yield
from the project should be in proportion to
the expenditure incurred. Judged by these
threc standards planning here has not been
to our satisfaction. Suppose we had plan-
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ned a big steel factory for Rs. 150 crores;
ultimately by the time it completed it costs
of Rs. 250 crores. For instance, we plan-
ned the Heavy Electricals would cost about
Rs. 50 crores but ultimately we needed Rs

70 crores for that factory in Bhopal alone.
As far as the heavy engineering project in
Ranchi is concerned things have become
vory despicable.  This House is  well
aware that for the last ight years we have
been planning for many things but so far
there has been no result achieved and no-
thing is in sight either. In point of time
we do not keep to the time that we had
stipulated; in point of expenditure we do
not keep within the limit but we always

exceed and in the matter of returns from all
these projects, the picture is very dismal
indeed. When we started upon the Third
Five Year Plan the Government assured
this House through the Budget that within
the Plan period of five years we will get Rs.
440 crores out of the investments in the pub-
lic sector. If we had got only say, Rs. 300
crores or so, one could say that we had pro-
vided for much and we could have ¢aid,
‘After all, these are new things for us and
w2 could not expect the maximum efficiency
or the maximum return.,” But that is not
the case; we did not get cven Rs. 25 crores.
We get only Rs. 20 crores or so and I con-
sider that this aspect of our planning is very
frightening. In the long run this country is
bound to have bigger and bigger public

sector. Already within these few years
we have invested in industry alone—not
in Railways, canals and other things—
Rs. 1,800 or Rs. 2,000 crores. If after
investing Rs. 2,000 crores we get only Rs.
20 or Rs. 25 crores that is not good, because
ultimately a day might come when the pri-
vate sector may disappear aliogether or
may play only a very insignificant part in the
economy of the country and then the Go-
vernment will have to depend for its reve-
nues, as it is done in Russia and other so-
cialist countries, solely on the public sector.
For that the planning will have to be fruitful.
Why it is not happening is because our plans
are getling costlier and costlier. Moreover
a controversy has gone round in the coun-
try with the result that if somebody says that
a particular project in the public sector
has not yielded sufficient rcturns, then people
say that he is criticising the public sector.
That is not the case. What we
want is that the public sector should be



3917 Budget (General)

[Shri C. D. Pande.]

run cfficiently. Theoretically there should be
no ba is for saying that it cannot be run
efficiently. It can be run and it has been
running in two or threc cases ve1y efficiently.
For instance, in the antibiotic industries
they are able to pay even 20 per cent return;
in the same way the Hindustan Machine
Tool, have multiplied from one factory
into four factoiles now. There the returns
are splendid. If it is possible to make two
factorics very profitable it should be equally
possible to do in the other cases also and if
we hava invested Rs. 1,800 crores we can get
Rs. 440 ciores as we had provided; or we
can get gven more,

Here I would like to make one sugges-
tion. The Finance Minister is not here but
Mr. Pathak, the Law Minister who is here is
well aware of the economic laws, Is it not
possible to throw open a certain amount of
shares of public sector concerns to the
private persons ? If you do thatit is not
merely a question of getting some money;
I am not very hopeful that you will get
much by way of sub-criptions. But by
doing that you will be forced to produce
return asprivatesector companiesare doing.
If they do not get returns they disappear.
In the same manner if you allow
private investors in the public sector, the
middlc class investors who want security for
their money who have faith in your honesty
but who have no faith in your efficicncy,
you will have to show result. Even if
you can give 7 to 8 per cenf, while others
give 10 per cent. they will be plea.cd with
vour 7 or 8 per cent. So if shares are made
open to the public it will lead to more effi-
ciency and better yield. Evenif you can gt
7 to 8 percent. return that would be much
better though in the mitial stages—7 see
Mr. Bhuwalka is sitting and he will bear
with me—nobody who wants to earn
money will comc forward. But once you
show results, as you have shown results 1n
the antibiotic industry and in the HMT,
1t will make you succeed and one success will
lead to another success and so on.

There is onc thing to which I want to
draw the attention of this House. There is
a practice that has grown lately in this coun-
iry that the Statc Governaicents arc freely
drawing upon the reserves of the Resetve
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Bank without reference to the Central Go-
vernment. They take overdrafts freely.
This was absolutely unknown 20 years back.
Somehow or other from 1950 onwards
some States started doing this and it was
detected in time. But within the last five
or ten years this practice has 1uled 1ampant
all over the countty and they have diawn
large sums of money from the Resetve Bank
and like prodigal sons they have been reck-
lessly spending and like the doting father the
Government of India just makes it up.
This practice of drawing upon the funds of
the Reserve Bank or the Consolidated Fund
of the Government of India without refer-
ence to any legislature, without having
been passed by us, is illegal. This has not
been sanctioned either by the Finance Com-
mission or by the legislatures, This is
money that has not been voted and itis being
appropriated by the States. This practice
should be curbed, stopped, put an end to
altogether,

There are many other things to which [
would like to draw your attention.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) ) : You have only
one more minute.

SHRI C. D. PANDE : I think you will
be kind enough to give some more time.

THE VICE-CHAIRMAN (SHRI M.
P. BHARGAVA) : There are a number of
speakers. You must wind up in two mi-
nutes.

SHRI C D. PANDE : Now, there has
been a great deal of emphasis on saving,
There are appeals that people should cave
and invest in Governinent projects or in
other projects, Now, why arc not savings
coming forward ? First of all there is no
margin. In certain scales of income there
is no margin to save. Even in certain
scales where there is margin, where people
are frugal, where they want to save for their
children, saving is not possible. People
have lost faith in the future of this money,
because the value of money is going down
every day. I myself wonder whether I
should save or not. Of course, 1 can
save only Re. 50 or Rs. 100 with great di-
fliculty, but I am not disposed to save be-
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cau.e I feel that the sum of Rs. 100 saved
today will be worth only R 50 ncxt year
If that be the position, why should I save ?
People save for sake of carning more
People save for the sake of mvestment, <o
that they may get eight pcl cent. retutn, on
tucrative and attractive terms But thit
is spotled That 1s offset by the detetioration
m the value of the money to the extent of
25 por cent. If I save Rs 100 today, 1t 1
worth only Rs. 75 neat year, 1t 1» worth
R> 50 the year after that and Rs 40 another
year afir that, Thercfore, the lons-
term saving has no attraction to anyone,
The real remedy lies n your re-establishing
faith 1 our currency Now, this 15 4 vely
big question. It involves the question of
devaluation of money There wus a ru-
mow going round that perhaps devaluation
would come about, but the Gov.rnment
was kind enough to scotch that rumour 1n
the early stages. You may not Lke to
devalue the rupee on account of prestige
The Government would like to maintain
the value of the rupee, but circumstances
mught force you to do something. You may
be forced to devalue your money or to be
pawd 1 that proportion to foreign countries
or foreign debtors, becauwse they will not
accept 1t otherwise. The nioment that situg-
tion comes it will be nevitable for us to
devaluc the rupee. Therefore, steps should
be taken to re-establish the value of the 1upec
1n thi country,  Now, I shall just give you
an cxample. Three or four years ago,
Rs. 100 of Pakistan was equal to our Rs 75.
Our rupee was quoicd bettel n foragn
countries. Today the pound sterling
which 15 equal to Rs. 13 and six annas 1y
worth Rs 29. 1 have to pay Rs 29
forcign countites for 1 pcund, whereas
in teims of Pakistani rupees, one nced pay
Rs. 23 only. Thiee or four years ago the
value of Pakistant 1upee was low Now, it 1s
the other way about. One pound can be
purchased with only Rs. 23 Pakistant rupees
whereas for the same pound we have to
pay Rs. 30 in Indian curiency. Therefore
you can sce that the value of our rupec, 1n
the last four years, has come down.

(Interruption)
SHRf G. RAMACHANDRAN (No-
minated) What do you think 1s the reason

for this ?
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SHRIC D. PANDE : The reason 1s that
we are spending more than we can produce
things m the country We are borrowing
and we are in debts, We have to try and
export We do not export to the extent we
can and we shoull to meet our imports

SHRI G RAMACHANDRAN : My
question 18 this : “You began by congratu-
lating the Finance Minister. Has he an-
swered any of these magor 1ssues you have
taised ?”

SHRIC D PANDE ' I do not exrect
that Mr Pathak will rire and answer my
questions. I only put these, through him,
to the Finance Minster, who will reply
There will be replies that you will get and
the whole House will get. I do not expect
that there should be questions and answers.
That 1s not my expectation. Therefore,
what T have said T have said not only by
way of criticism of the Government, but to
suggest that there arc things which the
Government should look into  There are
doubts m the minds of the public and these
should be cleared. The Government should
re-establish confidence in the public

SHRI EBRAHIM SULAIMAN SAIT
(Kerala) - Mr Vice-Chairman, when Shn
Sachindra Chaudhun took charge as Fin-
ance Minister reeently, people naturally
expected that there will be a gunuine effort
by the Government to relicve the burdens
on the econcimy, particularly i vicw of the
most difficult sitvatien that the countiy s
facing 1n regard to food and foreign ox-
change. But I am sorry that I sece no
evidence of such an effort 1n the Budgel
that has now becn presented

Furst and foremost the Government should
set an example of economy drive before #t
ashs the nation to tighten its belt  Today
the Governmental machinery 15 growing
into a top-heavy adnunistiation, ever ex-
panding and draiming more and more resour-
ces of our national exchequer The admi-
mistrative expenditure was Rs. 295 crores
1 1948-49 and 1t 1s Rs. 2186 crores today
Again, this year we find that there 15 an
additional provision of R<.24 crores for civil
expenditure in the present Budget I,
therefore, feel that there 1s urgent need for
a deep probe i order to reduce the criminal
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wastage and cut down the bill on the Ser-
vices by at least twenty-five per cent Iam
happy that an Admunistrative Reforms Com-
misston has been set upto streamline
the adminustration 1 sincetely hope that
most of the colossal wastage will be salashed
as a re,ult of the recommendations of this
Commussion

Even with regard to the Planning Com-
misston, there 1s need for an economy drive,
I feel that today our country can ill-afford
a very heavy bill of Rs 24,000 crores for the
Fourth Five Year Plan Our resources
at home ate getting lean, there 1s 1o mcrease
mour national income, our industrial
progress 1s {alling andthe tesources we can
mobilise from foreign countries are becoming
slender There 15 something wrong some-
where as far as planning 1s concerned  The
state of our economy calls for a thorough
review of the Fourth Five Year Plan
So far, 1t 1s said that our Plans have con-
sumed Rs 14,973 crores, but our achieve-
ments, are neghgtble in reality. Let us
for heaven’s sake, give up playing to the
gallery with big Plans, with fantastic statis-
tics, and with costly rhetorics 1 regret
to say that our performance n the Plans
over the past fifteen years 15 a sad com-
mentary on the widening gap between
promuse and fulfilment. Let me take only
one ¢xample Desoite hundieds of crores
nvested 1n mrrigation and power, 1n agri-
culture and fertilisers, the nation today
15 faced with colossal moorts of food,
icreasing from year to ycar  And this
year alone the food mmports ase to the tune
of Rs. 750 crores, with a tota] of Rs. 2634
crores so far, It 1s the cruelest irony of fate
that our planming for progress has landed
thus country in depending upon the world for
charty for our food. There 1s no parallel
in world history, of any country depend-
g upon another country for food to the
tune of 15 million tonnes, such as our coun-
try needs from the USA this year. Let the
Government take courage 1 both hands to
honestly admut s failures of policy with
regard to food, which has brought the na-
tion this disgrace 1n the world. I would
only urge upon the Government to mvite
and take mto confidence, all the leaders of
the Opposition and evolve a national food
policy and appeal to the nation to face the
cnsis with  self-sacrifice, There should
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not be any discrimination in distributing the
food available n the country between differ-
ent tegions and zones. There should be
equality of treatment given to the country
as a whole, with as much free movement of
foodgrams as possible. Sofar the course
adopted by the Government has landed
this country mn hurmiiation abroad and law-
lessness at home. I hope that the Govern-
ment will take a bold step n the direction of
evolving a national food policy very soon.

It 1s not only the food position that Js
critical today, but the Finance Minister
has aggravated the situation 1 yet another
way by mmposing m the name of mndirect
taxation, heavy excise duties upon many
articles of daily use such as diesel oil, sugar
tobacco and cloth. This will mean an addi-
tional burden of Rs 52.86 crores on the poor
and will only increase the inflationary ten-
dencies, which are threateming the future of
our economy Therefore, 1 feel that this
demands serious reconsideration by the Fin-
ance Minster

Now, commg to Kerala, I am deeply
pamed to say that this unfortunate State,
which calls for special attention, continues to
be treated as the Cinderella of India  The
size of the Oil Refinery 1s being cut down,
the ship-bmlding yard 1s still 1n cold storage;
the urgently needed irrigation and power
projects like Kerala Kallada and Idiki have
not yet been developed; the essential railway
lines for which constant demands have been
made have not yet been taken on hand; and
the industriahisation of the State has not
securcd proper attention.

As far as the sea-fishing industry 18 con-
cerned, I have to mention this particulasly
that the potentialities for development have
not been fully and properly exploited
Kerala at present exports 90 per cent of the
maririe products out of the total export ot
mne crores of rupees from India  If Kerala
has to realise the target of Rs 20 crores as
has been proposed 1n the Fourth Five Year
Plan 1t 15 possible provided adequate in-
centves and facilities such as the cash credit
scheme are extended to this sea-fishing 1n-
dustry and the same facilities are provided
for the deep sea fishing as given to the mer-
chant marme mndustry. One basic factor
has to be remembered that what s
required m Kerala today 1s not larger
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number of factories for processing
marine products for export but what 1s
necessary is more and more facilities for
making raw meterial available to the exist-
ng factories and also attractive incentives to
increase export of the products. 1 say this
because even today the existing factories
have work only for 100 days out of 365 days
in a year on an average because of the non-
availability of raw material. The sea-fishing
industry, it must be understood, is an ex-
port-oriented industry where no raw material
is imported and therefore the Government
should give full encouragement to the same
by making more and more mechanised boats
and fishing trawlers available for the maxi-
mum possible catch.

Sir, it is gratifying to note that the Go-
vernment and the ruling party have taken a
right and bold decision with regard to the
Punjabi Suba. In the same breadth of vision
and wisdom I appeal to the Government
that Urdu be recognised as the regional
language in Delhi, U.P., Bihar and Madhya
Pradesh. Millions and millions of Urdu-
speaking people have been raising their voice
from time to time, and the Government
should act before it is too late, Urdu is
a more widely spoken language and it s
spoken in every district in the whole of
this great country. While less  popular
languages which are not so widely spoken
have been given official status in different
States of the country, it is highly regrettable
that justice has been denied to Urdu so far.

Sir, I am glad that many great jurists
and leaders of different parties in this coun-
try have asked for the lifting of emergency,
for the scrapping of D.LR. and for the
release of the detenus. I cannot over-
emphasise the urgency of these measures.
I would like to mention here that it is strange
that when the whole country has come to
admire and the Government has also ack-
nowledged the role that the sixty million
Muslims of India have rendered in demons-
trating their loyalty to their Motherland
during the Indo-Pakistan conflict, the
Government had acted and taken into cus-
tody thousands of Muslims including
leaders, journalists and other prominent
persons in some parts of the country on
frivolous reports by  mischief-mongers.
Some of them have been released but there
are still many who are behind the bars.

[
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I would demand that all the detenus
be released forthwith. I would further
plead that Sheikh Abdullah and his
colleagues be releasedas a part of the
implementation of the Tashkent spirit of
love and goodwill. 1 sincerely hope that this
will surely lead to the improvement of the
situation. Here while demanding this, I
echo what the collective leadership of the
Muslim community, the All India Muslim
Majlise Mushawarat, has resolved recently
and what the hon. Member of this House,
Shri Sapru, if I am not mistaken, demanded
in this House the other day.

Sir, the establishment of a police camp in
the Aligarh Muslim University is a matter
of great concern and anxiety. This is not
only a standing disgrace to the autonomy
and self-respect of the university but is also
detrimental for the mental and moral
growth of the students. I would therefore
demand, Sir, that this police force in the
campus of the Aligarh Muslim University
should be removed immediately and all
cases pending against the students and others
in connection with the April incidents of last
year should be withdrawn. I would like to
point out that the conditions at the univer-
sity are perfectly normal and I would also
like to repeat the words of our Rashtra-
pati, Dr. Radhakrishnan, during his Con-
vocation Address to the Aligarh Muslim
University wherein he said : “If you are
noble, you should not only forgive and
forget but should also forbear.” I would only
like to see the Government act up
to these noble utterances of our revered
President. I also hope that the feelings
of the entire Muslim community which have
been so strongly and unitedly expressed
will be fully respected in the proposed new
permanent Bill wherein the name, the charac-
ter and the heritage of this great minority
institution, the Aligarh Muslim University,
will be retained so that the atmosphere of
mutual confidence between Government and
the minorities may be preserved. I also
earnestly believe that this permanent Bill
will be brought before the House as promised
by the Education Minister himself as early
as possible.

Sir, it is distressing that there should
have been certain fascist tendencies gaining
ground in certain areas in our country.
All political parties must get together and
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condemn the spread of violence and restore
the confidence of our people n our demo-
cratic values and secular character of our
State,

In this connectton I must bring to the
notice of Government that there are certain
newspapers and magazines which still breathe
a hymn of hate aganist the Muslm com-
munity 1 India. I cannot sufficiently
condemn the provocative articles written
from time to time aganisi Mussalmans by
Shri Babu Rao Patel 1n his * Mother India”
In this connection I have also to mention
the Daily ‘Pratap’ and the weekly ‘Orga-
mser’. I demand from the Government
that effective measures must be taken to see
that nothing provocative or inflammatory
18 allowed to be prmted and published in
any of the journals and magazines, beit in
Lnglish or 1n any reglonal language, which
will do myury to the self-respect and sus-
ceptibilities of the fdifferent communities 1n
India and thus endanger the communal
harmony and sccular character of our
State.

Sir, exactly 1n contrast I have to mention
with great regret the case of “Nidae Millat”
a Uidu weekly journal pubhshed from
Lucknow, which was punished for no fault
at all. Not only the Aligarh number of
this journal was confiscated by the Govern-
ment before 1t was brought but the
Editor and the staff members were treated
brutally by the police as if they were worse
than crimmals The Editor, Mr. Asif Kid-
wai, M A, PhD., who 1s bed-ridden be-
cause of arthnitis for the last twentyone
years, was taken into custody under the
D.LR. 1 would appeal to the Government
not to have double standards 1n dealing with
different journals of diffcrent communities
No action 1s taken by the Government
aganist “Mother India” and such other
magazines and newspapers. The action
taken aganist “Swarajya” and “Kalkr” 15
withdrawan, but in the case of “Nidae
Millat” I am very sorry to say that no action
has been taken by the Government to  with-
draw the cases against them and release
them 1n spite of the many representation
that have been made 1n this regard. This 13
agamst all principles of justice and fairplay.
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One more nunute, Sir, and 1 will finish
What was the fault of “Nidae Mulat” ’
After all “Nidae Millat” only criticised the
Algarh Ordinance. There was nothing
wrong m 1t. It never wrote any articles
that went aganuist the Constitution of this
country or anythmg that would damage the
communal harmony i this country. The
paper actually has always preached peace
and barmony and upheld the democratic
rights of the minorities. I would therefore
urge the Government that the Editor and
the staff members ot the “*“Nidae Millat” be
released immediately, and cases against them
also be withdrawn

Before conclude, I have to say that I
am glad that Shrimatt Indira Gandhi 1s
now the Prime Minister of our country
She 1s today the greatest unifying force m
a plural society which 1s multi-racial, mults-
regional muiti-rehigious and multi-hingual
With her faith i secularism and democratic
socialism, 1 look forward to an era of com-
munal harmony, of social justice of peace
and tranquillity, 1n this ancient and great
land of ours.

Thanking you for the time given to me, 1
conclude

st TpATT warewr (i
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fefads wu frmt SN qrfge & fir sl oy
sfers Y SIS I AT T AT WA
#Y saraT & § 3 ararR 7 sy i
T HE I E 1 FqHT F A T UF qY
shifEs gaX AT &7 ST AT gt
@A w oo AE | feT #E Fre
&t Sl 7 qQT FA AT AT F9% 7

SUATERST  AERY, HI@El F
JATET SART 7 T & FIT G
T ST &Y CHT arg Agi § 1 foew T
X AqT 7 ST A AR fra 7@r g
i wvafaat #1 faafer s gar s

[RAJYA SABHA]

1966-67 3930

S Fmfaataga & off A o ITE
FH GAT | THHT FIWT qAfGfd g— AZT
FY &Y | T § a1 I §7 F fFmn
ST AT | x4l goft & & Aer 6
T2 9F A% HEEd g 9 | faw ey
7 feafs & o0 @ SR € St f
ITG" AOW & &Y T9ez § ) Sy AT A
yTea-favarg 1 &9 qrar fqat @
FIXN T | ATET AT AN ST GATS aIX
AR FITA) s Afg & s R <@, T4-
o arge & T I A AT ST q q
foraeft srsft ST o

YT g1 FHAI 97 FT T@T UL
afEma U 7 10 gfaua 1 3fg T
v Y, e S oS agd gET @
TV FIAT AT Tg AY AT TS A TIET
aq fexag 8 st A1 o 6 srfars
sfer s weafaat & wig< o) frest
& 99 To oufrmTa FU A FHY FF TS oY
FifH ag 3@r T ar fF g qut §
FT A I FA g & arriaes feafy =y
sort foelt i vt St w9 sifae
afg g2 | 38 N % wure faow ay g
farart A formme & o 35 Ta aw
JTC T@AT ATEq 4T |

TGRS AEIGT, @9 9 § FT
& T a3 & feur ;ifw o Y
Y FE AW TG AT R gER SEH!
FA | wfsargat ff | 9%g I #,
gafe @, qg-avafa qeF av 1 faerr
FX anferra <t & i g srfirr @Y
T & % 7ga & Tl #) ol aw
F 100 wfawa & sfow a0 & &0 F
[T g S foel ot ag & ol wg
SETAT 9T FHAT | SHT TFIX FH A7
ATAT & ST F@ TH ET ATIAT FT T G
oY 9g H FEAL F FTWOT GHIS & 1T
g | TN qSY a9 § gun A wy
FETAT FH FIC AT E |
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g &1y srAmmEan g, feaa
Ay AR AT AT gHRAT AT A q § WAy
T T TT AT UF A fawry graeey
HT AT vEr qady | faswra AvEedy
qEI & g9 a0 144 FUOT FT FH *7
g & YT Ty grand) @91 § F49 30
FQT o FZMT T & | OHY IO 7 1T
afa® T A FT FTIU AT fgA07 H
oY & wFar ¢ fF AT woy gay i
fawra grawdt @S § T F79 F1 o
fadta ear 7Y faar 1 frow Ao w=r &
Freama= faar ar fF T 39 SwT F 7"
9g3 & FIAT 150 FUS &IF F7 ¥4
T A AT AR § I AT-fawr avme
T FHER F T IH 3T 136FUT
E A FT SEATT GRAT T ARG
gAa gz & & s F1 dv-faare
el @4l 7 fraeaw ¥ Fr agy
FTEEHAT § FiE ol 77 g9t w7 T
¥ faa A o fam w0/ 31fg Frnd |y
faama Frar £ F@ad §IF ¥ s
R F© 727 v | 7f7 @y seufa @
& fag f#7 7T @ 9 aqy & fag
AT AT AT I AT A A T FIET
It BN A a #1997 9q99 o1 wH
20l

JUANTETS  AZIeY, A9WE FT AT
fasrqor £7 & q3 @t 5 o f #QA §
A 70 @ o | fav afy faw afg @
Y & AXFTT & gTA § T97 FH g7 AT
W& 1961-62 $o | AFN 99
F@ I F 20 wawa off  afs
1964~65 ® fa® 7 wiqom w € &
ge e & A o 2 31 arfas 78
AT, THH FE TF G Y, TG A
A saET v g afs aafy agd v
St fag m@ & F1 Ifag saw 48 8y
W 99 5§ FUF ag7 F QR afc
WY FF AT q9g FT AT G @ E,
o A & 9117 70 To FY AT
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FHY & IT%! fody gFT A U I §
v | S BF 43 @ we, e gg aw
a7 fawrg Arat @9 &1 F7 Aq0
FTAT =IET | TSAT T A AT T
973 q fF T 99F & F7 F3 |

za% afafrar @ a| st W faae
7 YT &\ o ag f frwer av & s
# T ad GTHT A 90 FUT WA FH
O A 7 syadr Fv 1 afx frew aw
forgr =w foar or Tw AT AT
T AT AV QATAT T AT Av HGw
FI FY ATTVTHAT G @AY | 39 wfa-
ford 39 99 345 FUT TF §GETQ
FIGEAAT § AT FY S7ATAT FY TE 1
7= @2 g fr gl e Fwafl ¥
s qfvre & oF gfawg qgdt & 1 AT
faa & grd sl ar o i<
LRI F¥qf7at 7 TG & AT FT g
T2 FT HT g7 a4 Aifegd AR S
FHqTTAT FT AT ATH FT TG FIIAT F
w9 AT gmr fgd | aET
Feafaar fearax famd gl &, SO &
3991 foredady Y wgqa g oK a8
e R fF ATy # 9T FT e A
AT & 1 4f5 a8 Fa0 Jomar Iw a1 FT
w 3fg FT A snavaFar G @

grer ¥ g1 aag ¥ fadoh qzr @4 F ¢
% qI | FT AT ISHT TAT 47 | §©
Heeql Ft oHY w7 § o samarfaT ax
T 7 faelt qEvaga @< #1 1 fagw
YTAT 9T AR 10 FUT ¥ T
g, foay @ amw, gars, fafrr
¥ @, faal & g #1 J|eE 9
g9 qg o9 wiaw § | @9 Y aEw
1. 93 F03 ¥ & fAata a3 &Y sifas-
FE st & afem gragare | 8
giar 7 @e faepe A & 1 W
faa 4 7 & F7 800 T T 37
st gfqer &y faRelr qgr samafa
=Y foremn & =nfe | gad srav &) foula
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[t TR AT

# qa g, avg 39 fawy ox A
WHl GFT F AV [AIH GAB TG
@i Ieer sgmfEl # ag fawrad
w®dr & 5 st awafas samfor
ArAIFATH % fag o fageiy q@r aga
FH fadt § T ag o awT 9% @y
faerdt | /7 dvay i dag 3 qedt oy
7 faqg g3 wi#T gL FE |

ITAVTETT WEIET, 39 a8 § @ar
g frara# arg g O fawgar
E1 ST W@r & | E9IR W |§ I 2. 8
Sfqwa a1 3X § T G ) T8
afqy @ at wfye & smder § @Al
FY TEITC AW I qFAT G | T Y
AT F fAq AT, w9, FEE, e,
2T A% ATfE FY sqaeqr FIT T |
§q: 98 UF qgq St gwear g 1 frow
3, 4 IUF @ FAMAIL =T B ATAIE X
T HEAT I ALY FLATCE | FAAG
F OF gAER ITAT gAT g | 9 AT
AT % ATET G F fedarge fovr &
#ifeararr O A oF Afgar ¥ ¢F
AT A T4 1 T far s At &
Sifaa g & | 3 wfgam F a9 11
aqt & daifes Siad 7 39 TFRET 12
q=9T ®1 90 fqar 1 #7 & q==i
uF Y S o9 a1 GAT 9T AfeT ag
WegmA g gz g | fowgwa
3, 3 g9 UF T 937 g1 & Al 39
T ¥ wAgenr Ry qeir A Fer, a8
M wraa e ARgTTEEr AFIW
AT S THTEFRT TEIT AL (T
A1 ag famr gL AF 97 Iw FT THY grevg
Z1 oAy £ aegrer gy greent | 7 ar
Tq 1T FT HOTAT FLD E7 T AQ@TE
TA A X M FE T I§5@ fF
ATarEY A AL AT IF @I T EATY
T w@ ¥ e 3% qua & gy
aff fr T W
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AT qEIEA, oA 7 fg A
EHT S AT qFeT 1 JHIAT T qH
2 | STEA SN A 1 FfT ¥ Fa
T A1(gd | 7 &9 H gH AT Wl B
qFET FH freg I g 1 Y IO
Zw faket & qga=r graw & fog dwr
# 99 2, T & ag I AqHY TEE &
ARF S IART 7 FL g% qT T AW
FI T TN | ZA ITTEA AT T
& qarfas & aff, afer S8 o F
SURT FT qFG & | Afea 78 qedr gve
& 519 SeTee & fod oY a<g 1 afaud
Jeré e | fRaiAt #1 are, 9, 9,
T TEART AT A AT A gfawg
gl 2T AT wnfed | 3ed s, ag
Wit daar anfed 5 footer 1 aeamer &
g st gaw ® oermr g Peogwi
WA 40gaR EFex § faad & 0w
20 gATX ZHeX Fafay qFR 9F
FifF I791 T& I T FA L 39
feafa & fag s\ e & 7

T FEAT FT gA wge o a7
F gt §Y H R oF 947 @A w1 et d
g919 3 framai #7) s@ a9 § FF 52w
¥ grarEt & g fad W § ) ag dsma R
52 %o i faqear 2 QY W@ |/ 100
A 150 ®o 9fy Teaed aF AR afeor
T=Ral {105 3 AFT 160 To ufe f-
T 1 T I T, WA, JIAA H{7fT ¥
Frag ST geRu F oy & 1 3aer
FAT ATATE ? UF FT T 6 OOT e
W H G F ST AT £
g fadft w0 7 oft sfo 7 & 1 g
T QEETF K GHET q=awar g
Tl fram QK SodiwaT ST € -
fe g & cw A a1 feam w1 g
XA A& Frerat N g8 W IqwTT
& St 9T S T FT 9T WL qur
1 WA T GIFIT T AEFT
q Agt & | 3H qEII FT HTO @rTH
¥Y @iy aggeny, A farew g
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IV AT FIEEAT FT FIT L &Y
st $ifr & 1 g RW F AT
9T FT HHN FEIART & @I | AR
fay w4t Ater a7 watg F Gt favma &
U HY KR FIT 2 AT § | qA 97
favara § v faa way o0 siiT vam 3
AT Y GHAID I X &Y qFHA € A
aw § afas Nfqgi @ s ev @ 39
TFR 1 g fEar 9@ 5 2w 7 fawa
wzT T & faar €1 et 8 & 7% A
FU 97 39 JFIR F7 dra7 feife #1 s
a9 faga gvaw 7 gaw s$fus aq
e grea dras

T9 Wl & 19 § 57 € FT @R
AT qWAT FIAT

SHRI D. THENGARI (Uttar Pradesh).
Sit, we have always nsisted that the Five-
Year Plan or the one-year plan, that s, our
annual Budget should be employment-
oriented. But I am sorry to note that even 1n
this years’ Budget, there 18 no employment
orientation. I should like to assert that
after the completion of this Budget period
the ratio of the unemployed and the under-
employed to the total population of the
country would be bigger than what it s
today. Distribution of all cultivable waste
land to landless labourers, particularly to
those belonging to the Scheduled Castes
ang Scheduled Tribes, mtroduction of sub-
sidiary industries in the rural areas of the
country development of peculiarly Bhartiya
technology with a view to decentralising the
processes of production with the help of
electrification 1n the rural areas, special pto-
tection to the cottage and small-scale n-
dustries, demarcation between the spheres
of the smalil-scale industries and the large-
scale industries, fixation of the national
mimmum and of the ratio between the mini-
mum and the maximum, expendable monthly
incomes in the land, proper correspondence
between the prices of the agricultural pro-
duce and those of the manufactuied goods,
enunciation of the national price policy
and substantial reduction in the indirect
taxes, these among others are some of the
measurs which are calculated to ease
econom ¢ tension of unemployment and
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under-employment. 1 am sorry to say that
none of these measures has found a place in
the Budget under discussion.

On the contrary, there is a definite attempt
to increase unemployment by various de-
vices such as introduction of atomation in
the Life Insurance Corporation, and ad-
mission m the agricultural industry of Punjab
to big capitalists these ; are some of the
examples of this official policy, leading to
large scale unempoyment The Government
should give up all such anti-employment
polictes and accept the olden rule that
there should be no retrenchment without
alternate employment.

An unemployment Insurance Scheme
should also be introduced.

This Budget 1s bound to give a rude shock
to consumers 1n general and workers 1n parti~
cular. While the phght of the general con-
sumers has been already discussed elabora-
tely, I should like to draw the attention
of the House to the phght of workers who
are the worst sufferers. It has become
tmperative now to chalk out of the National
Wage Policy. Nothing has been done 1n
this direction in the Budget under discussion.
Workers can be inspired to perform supreme
sacrifices for national prosperity. They
have proved their patriotism during the
Sino-Indian conflict as well as the Indo-
Pak conflict. But they must feel that they
are being taken Into confidence. They
must feel that their viewpoint also has been
taken 1nto consideration by the Finance
Minister, that the Budget and the Plan are
theirs, that 1t 1s the people’s Plan and the
people’s Budget and that their sacrifices are
not going to be 1n vain. For this purpose [
request the Government to take the workers,
along with other sections of the popula-
tion, into confidence while preparing the
Budget and the Plan,

4 B M.

For evolving the National Wage Policy
1t 18 necessary, in the first place, to have a
working class farmuly budget inquiry cenduc-
ted 1n all industrial centres and on the
basis of such an equiry to compile the wor-
king class cost of hving index. I want to
mention the report of a Comnuttee appon-
ted 1n 1959 for compiling the nuddle class
cost of living and I would suggest that there
should be a regular compilation of the middle
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class cost of living which should be treated
henceforward as the working class cost of
living index because as a matter of fact
looked at scientifically, the recommendations
of the Middle Class Cost of Living Index
Enquiry Committce are applicable to the
working classes cost of living also, I would
further suggest that the scheme of D.A. wher-
ever it prevails should be abolished because
dearness allowance is not a temporary phase
now since there is no possibility of the prices
coming down to the pre-1939 level and
thérefore dearness or the spiral of prices
Being a permanent phase, the D.A. should
be merged fully, that is 100 per cent., in
the basic wage and the entire pay packet
should be linked with the cost of living index
number.

Great discontent prevails among the
workers on account of the provisions of the
Payment of Bonus Act.  As a matter of fact
national prosperity certainly depends upon
production and production has been impair-
ed during the last few weeks becausc of the
various strikes. 1 may just refer to the
lockout in the D.C.M., the general strike
in the Bombay Textiles, efc. and all these are
on account of the defective provisions of the
Act. Without going into the details, T would
suggest that the Government should accept
realistically the principle that bonus is a
deferred or supplementary wage until there is
a gap between the living wage and the actual
wage and on the basis of the acceptance of
this principle, the Government should be
prepared to recast or remould the Payment
of Wages Act. If that is done, many of the
industrial strikes will be automatically eli-
minated. We will head towards industrial
peace, greater production and greater
prosperity. It has become necessary to
ensure that our workers are given the right
to rest in the absence of which producti-
vity is hampered. The Regulation of work-
load, regulation of working hours and a
appropriate leave facilitics must be proper-
ly taken care of hand this is the responsibility
of the Government so far as the different
industries are concerned. 'We have different
pieces of legislation regarding social security
such as different workmen’s compensation,
provident fund, gratuity, E.S.I. and other
things but the workers have been demanding
and demanding rightly that there should be
ap integrated soctal security scheme evolved
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and what acts in the way of such an evolution
it is difficult for me to comprehend.

In this Budget there has been no progress
made in the direction of thinking about
social security schemes and therefore 1
urge that this aspect of industrial sphere
should not be lost sight of. We have been
told that along with foodgrains and cloth,
housing is also one of the most important
problems of the masses but we know that
though the Centre has allotted various
amounts for industrial housing to the
different States, the same have not been
utilised either by the employers or by the
State Governments. [ would like to suggest
that now we should begin from the other
end so that the Centre should take the
initiative in industrial housing and realise
the due amounts from the State Govern-
ments and the employers subsequently.
That is the only way to accomplish our
programmes of industrial housing.

When [ am speaking of a national wage
policy, I cannot ignore the plight of our
pensioners who have no trade union right
and the monetary value of whose pensions
has already gone down and therefore
1 request that though this class is ignored
and ineffective, the Government should
itself take care of this particular class and
see that justice is done by restoring the
monetary value of their original pension.
There must be some basic re-thinking on
the problem of the pattern of industrial
ownership. 1 am happy to note that the
Government seems to have relieved itself
of its doctrinaire and academic thinking
on this problem. As a matter of fact vatious
industries have various characteristics
and each industry should have the appro-
priate pattern of ownership suited to its
peculiar characteristics and therefore there
can be regulated private enterprise, muni-
cipalisation, co-operativisation and along
with that T would suggest, labourisation,
and democratisation. By labourisation
1 mean (1) co-partnership in which the
worker, labour, is evalnated in terms of
share and he is made a shareholder of his
concern. (2) By labour co-operativisation I
mean whenever there is an occasion to snatch
an industry from the hands of the capi-
talists, the same should be handed over
to the workers and their co-operatives
should be allowed to run the industries,
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and (3) there should be autonomous cor-
porations with Board of Directors of
Management consisting of the various
interests including those of employees
and 1 the same way by democratisation
I mean that the ndustry’s shares should
be thrown open Every share should be
small and 1t should be a rule that only the
low mncome group people should be allowed
to purchase the shares The employees
should have priority in the puichase of
shares and none should be allowed to pur-
chase more that 5 or 6 shares and in this
way the industries can be labourised and
democratised  All these various patterns,
without any regimentation of thought
should be tried, so as to suit the peculiar
characteristics of the different States and
if this 1s done we will be able to make
good progress in the 1industrial sphere

For greater production industrial peace
1s necessary. Contented labour, enhghten
ed employers, alert public opmion and
just and far Government, these are the
four pre-requsites for 1ndustrial peace
This would necessitate change of outlook
on the part of the employers and also of
the Government and buacuse the Govern-
ment 1s the biggest employer, 1t 1s necessary
that 1t should function 45 a model employer
so that 1t would have a motai right to bring
appropriate pressure to bear on the emplu-
yers in the private sector

While 1 have dealt with the woiking
class, I would Iike to refer within a minute
to the present situation and its demands
Today 1t seems we are on the brink of
national disintegration Various demands
are raised There 1s a demands for Punjabt
Suba, for Vidarbha, for Bhojpuri State
and for a Konkan State, and probably
Iike the Athens’ Sparta we are going to
have so many States The time 15 so ripe
when we should seriously consider the pro-
priety of moving 1n the direction of a umtary
form of Government

SHRIMATI TARA RAMCHANDRA
SATHE (Maharashtra) What does
the hon Member mean by Konkan State?

SHRI D THENGARI
demand for various States

There v a

THE VICE-CHAIRMAN (SHRI M P
BHARGAVA) What have you to say
about the Konkan State, she asks
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SHRI D THENGARI I have nothing
to say about any particular State

SHRIMATI TARA RAMCHANDRAO
SATHE Konkan 1s part of Maharashtra.
It consists of three districts 7hey never
demanded a separate State

SHRI D THENGARI 1t appeared
n the press that there are dermands and
therefore 1 am suggesting

SHRI AKBAR ALI KHANM You
should not mention and encourage 1t, that
1s what she says

SHRIMATI TARA RAMCHANDRA
SATHE It 1s not at all a separate one

SHRI D THENGARI 1 discourage 1t
That 1s why I am mentioning [ want to
suggest that with a view to elimmating this
tendency of national disintegration, the time
1s ripe when we should seriously consider
how we can move m the direction of a
unitary form of Government Thank you.

SHRIMATI LALITHA (RAJAGOPA-
LAN) (Madras) Mr Vice-Chairman, Sir,
this Budget for 1966-67, 1s after all, a nuxed
Budget, and it has had a nmxed reception n
the public Of course, there are some points
on which the hon Finance Mimster has
done better than he has in others At the
same time I would like to say that though
there ate some good taxes there are alsosome
which are unwarranted and unncessary
This Budget of 1966-67 should be studied
and cnticised only with the background in
which 1t 1s presented Sir, since 1962 we
have been passing through a very critical
period There was the Chinese aggression
which shook the nation completely And
before we could i1ecover from that shock
there was the Indo-Paksstan confiict which
brought our economic development to a
standstill Foreign aid was  stopped
There was drought There was no rainfall.
There was the rise in prices and also the
dwversion of the economuc resources to de-
fence production and also inflationary ten-

dencies All these have to be taken into
consideration  when we criticise this
Budget Of course nobody wants a

deficit Budget and last August we had a
Supplementary Budget But still things did
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not improve or change much for the better.
If we compare this Budget of 1966-67
with that of 1965-66 we find that the finance
Muinister has not made any drastic changes
from his predecessor’s Budget. But at the
same time no relief as such to any community
is given. Stiff doses of taxation have been
injected into all sections of the community.
The poor man has to pay more for his sugar
and for his cigarette. Some years ago I
would have considered these luxuries, but now
they have become necessities. There are
duties on fine cloth and here I would like to
mention a memorandum presented to the
Finance Minister by the Tamilnad (Madras
State) Handloom Weavers Cooperative
Society from which I would, with your
permission, like to quote this. They have
said that they cannot but express their great
disappointment.

“at the recent levy of excise duty on
cotton yarn of counts NF 22 to 28, increase
in duty on yarn of counts NF 29 and
above and also on artsilk yarn. The hon.
Minister is aware that the most impor-
tant raw material of the handloom industry
of the country is cotton varn and the fresh
fevy and increase in levy of excise duty on
cotton yarn as proposed in the Budget is sure
to adversely affect the industry.”

Further on they say :

“The normal off-take of handloom
fabrics has fallen down and as a result there
is already huge accumulation of handloom
cloth. In the cooperative sector alone in
our State.”

that means in the Madras State :

“the accumulation is in the neighbour-
hood of Rs. 4 crores. In the private sector
it may be double this quantity.”

“All along there was no excise duty on
yarn of counts below NF 29. This was a
great help to this industry as more than 50
per cent of the handlooms are engaged in
the production of fabrics of coarser counts,

And then they state :

“‘The proposed fresh levy and increase in
excise duty will further increase the prices
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of yarn considerably which will ultimatety
g0 to reduce the wages of the poor weavers,”

Sir, I do hope that the hon. Minister of
Finance will look into this matter and ses
that the grievances of these handioom:
weavers are taken note of.

Already when the Budget was known to
the traders cigarettes have vanished under-
ground and the price of washing soap rose
by 6-12 paise and khandsari vanished from
the market. How far the Government is
going to check the rise in prices and what
they are going to do with regard to this rise
in the price of these commoditiesI do not
know. Will the Government, under the-
present circumstances, be able to satisfy the
requirements of the common man ?

As for those in the middle class, they are
always struggling in life and they have to pay
more in the form of income-tax though an
indirect relief is given to them through in-
come. Of course, the burden on businessmen
is also enhanced.

Now I come to the subject of inter-State
sales tax. This tax is to be raised in respect
of “goods declared to be of special impor-
tance in inter-State trade or commerce.”’
Here 1 would like a clarification from the
hon. Finance Minister as to what it implies,
this expression “goods declared to be of
special importance in inter-State trade or
commerce.” Does it mean only foodgrains
coming from another State, or does it mean
also manufactured finished goods ? This
term is very vague. Will it notlead to a
rise in the prices of all commodities
figuring in inter-State trade and commerce ?

Next I come to the proposed abolition of
the Expenditure Tax. According to the
hon. Finance Minister the yield is only Rs.
60 lakhs. But will this step not affect those
who are employed in this Department?
Or are they going to be absorbed into some
other Department of Government ? I
would like to have a clarification on this
matter.

As far the revision of the Gift Tax, and the
raising of the Estate Duty, I think they are
very good measures. The loss through the
revision of the Gift Tax is Rs. 1.71 crores
and the gain of Rs, 70 lakhs from the Estate
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Duty will go to the States. 1 would like
to know from the Finance Minister whether
this will be utilised for stepping up agricul-
tural production in the states at least to a
Jittle extent.

I would like to congratulate the Finance
Minister for honouring the assurance of his
predecessor in office by exempting from
Hstate Duty the estates of the members of
the police force who were killed in action
while defending the borders of our country,
Another good measure is the levy of tax on
bonus shares only where the capital gain is
actually realised.

Fiscal arrangements need to be given to
our industries in order to encourage them to
provide technical know-how and technical
service to newly developing countries in
Africa and other countries. This is really
a good move in the right direction. In this
connection I would like to again emphasise
that in African countries the demand for
technical know-how and technical service
is more and that iswhy I say thatthis a
move in the right direction.

Next 1 come to the priority industries.
Among these the manufacture of tea, news-
print and printing machinery are also includ-
ed. There is to be a straight deduction of
8 per cent from the total taxable income and
this is a good move. But I would like to
know whether there will not be any question
of evasion of tax in this respect. That has to
be seen.

The hon. Finance Minister has said that
the Budget is to be framed in response to the
economic trends as well as the long-term
requirements of the economy. So the
tax structure should be such that it streng-
thens the economy of the country. When
considering the long-term requirements
both the public sector and the private
sector should be put onan equal footing.
In this connection 1 would like to
state that recently I read a news item to say
that a machine tools unit is to be in the
private  sector. It says—with your
permission. Sir, I shall quote it :

“A machine tools factory is to be set
up in Bangalore in the private sector.
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The West German firm of Krup is to
collaborate with a leading road transport
company in south India for erecting this
factory which will go into production in
another two years.”

I think if the prviate sector will go into pro-
duction in two years and make the machine
tools which are very badly needed, en-
couragement should be given to it.

Next I come o the subject of excise
duties, The increase in the duty on crystal
sugar may be a measure to boost up ex-
ports. But at present the international
market price of sugar has fallen from
£100 to £20 per tonne. The subsidies
given by the Government to this industry
for export purposes has cost the exchequer
to the tune of Rs. 50 crores while the ex-
port earnings come to only Rs. 13 crores.
Will it not be better for the Government
to concentrate on other commodities like
cashewnut, mangoes handicrafts, leather
goods, engineering goods etc. instead of
doing it on sugar ?

To increase the strength of our tea ex=
port, 1 would suggest the intensification of
higher yield and better varieties, taking
over by the Government of the uneconomic
holdings amongtea plantations, The aboli-
tion or reduction of excise duties should
also be considered where necessary.

Non-Plan expenditure should be reduc-
ed and wastage on administrative machinery
should also be pruned to the minimum,

The Finance Minister has expressed ccr-
cern about some of the States resorting to
unauthorised overdrafts on the Rescive
Bank. In this connection I would like the
Government, with the States concerned to
evolve a common standard of discipline
to avoid such practices in future.

Next I come to the subject of exports.
Here I would like to say that in the three
years of the Third Plan the rate of in-
crease of export was higher thanr the rate
of increase in period 1963-64. It w.s
Rs. 15 crores and now it has fallen consi-
derably. So the Government should find
out the root cause and rectify the same.
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A more hberal policy is iequired to
give mpetus to food production Com-
mng now to the duty on bleacning agents
and synthetic detergents, I would like to
say that though this measure has been
adopted to restrict mnternal consumption
1t has only a very meagre basis for export
The duty on diesel o1l 15 expected to give
Rs. 5 35 crores. The reason given by the
Finance Mimster 1s that the price level of
this otl should be put on par with the
other petroleum products  He hasalso
said that this measure has beenr adopted
in order to avoid adulteration This 1s
not a good measure because it 1$ going to
affect our agricultural economy [ think
this should be scrapped As pomnted out
by my colleague, Shrimati Mohmder Kaur,
mechanised farmmg 1n Punjib 1s being
affected because of this duty on diesel o1}
I think Government should give serious
coastderation to this problem as we have
to attamn self-suffictency 1n food n course
of ime Sir, the problem of agriculture
should have been highhighted in the Budget
They should have stated the steps being
taken to speed up agricultural production
and agriculture-based mdustites This 1s
not there in the Budget Exemption from
the Gifts Tax to non-resident Indians who
remit money §through :the § Remittance
Scheme 15 a good one but 1t should be pat
on o permanent basis to have a regular flow
of income from that source If this had
been done earlier, I think the foreign ex-
change crisis would have beena little bit
eased The Tax Credit Certificate Scheme of
1964-65 1s really a good measure because
1t encourages exports and 1 think more
commodities should be brought under this
The exemption from Income-Tax given to
charitable 1nstitutions 1s a good move
n the right direction but at thesame time,
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* The revelations of Mr Homi Talyar-
khan, Maharashtia’s Miister of Tou-
rism and Housing, that many foreigners
who are in India had not heard of
AJanta and Ellora caves 1s indicatrve
of something woefully wrong with our
pubhcity It 1s equally disturbing
that tourists after having come all the
way to Indit should prefer during their
brief stay to travel all the way to Kath-
mandu rather than see the Ajanfa and
Ellora Caves or the century old and
richly carved temples of the South”

This shows clearly that we have 4 long
way to go in the direction of tournism and
I think this can be mmproved only if the
Government makes serious attempts The
Air India offices abroad should have a
pictorial wing where we can depict the places
to tourist importance from the Himalayas
to Cape Camorin  Of course, mitral ex-
penditure would be there but I think this
expenditure would prove to be a very good
foreign exchange earner [ fecl that Gove-
rnment should take this matter up very
sertously

I now come to a pomt in which 1 com-
pletely disagree with the Finance Minister
and that relates to the cut in the funds
allotted for external pubhcity 1 de not
agree with this cut External pubhecity
of India has not been functioning efficiently
and m this House itself many questrons
have been put during the Indo-Pakistan
conflict As a Member of the Delegation
which went to the African countries, 1
found that the publicity machmery was
there but the publicity wing was stagnant
due to want of funds Pecople m Africa,
taking only one country, are prcdominantly
French-speaking 1 feel that in our Im-
basstes there we should have two wings, the

Government should see thatthese mstitu-
trons do not misuse the {unds

I now come to a wery important point,
dt least I consider 1t very important The
Finance Muuster has said that foreign
exchange earnings are increased not only
by exports but also by tourism, shipping
and the Remittance Scheme In this con-
nection, I would like to speak about tourism
I here would just hke to read one para-
graph from the lcader of the Indian
Express’ of yesterday [ quote ,

information wing and the pubhicty wing
and cach wing should consist of onc
person will-versed 1n French and the
publicity and other materials should be
translated into the respective languages
and thrown at the doors of all the
people there We may look to the
activities of the USSR and the USA
Embassies here 1n this regard The pubh-
cations, “‘Soviet News and Views” and
““The American Reporter” are printed in
all the languages, even in Tamsl, and are
circulated free. There 1s, of course, ex-
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penditure 1nvolved in thas effort but 1
think 1t 1s worth trying and if we want to
keep up our national prestige, if we want,
to have publicity abioad and if we want
to boost up our exports, we must go mn for
this kind of activity .

There are certun things which have been
left untouched by the Fmance Minister
My colleague mentioned the question of
pensions. The employees of the DESU
have given a strike notice, the L1C employees
have given a strike notice, the Air India
staff 1s already on strike In this connec-
uon, 1 would like to say that the P & T
Pensioners have submitted a4 memoran-
dum to Government, to the Finance Minjs-
ter and the Minister for Posts and Tele-
graphs They are in receipt of pension
for more than twenty years and alt that
they want 1s an increase of five rupees In
thewr pensions Government should con-
sider this point because of the rising cost
Therr demand 1s legal and I hope the
Finince Minwster will consider this sym-
pathetically There 1s a growing tendency
in the admmustrative field not to look into
this kind of legitimate grievances sympa-
thetcally 1n time This gives a handle to
the anti~social elements to make capitel
out of the situation. I hope Government
will ttke measures to avoid such things

Coneluding, Sir, T would hke to say
that one cannot deny the fact that afl 19
not well with us and we have to go a long
way tor achieving economic stabiity  This
15 posstble only if we have a properly pre-
pared plan and are quck 1n achiéving these
plans We have also to bear in mind
that foreign aid and collaboration are in-
dispensable At the same time, we should
see how we can increase our production
capacity to the maximmum Of course,
1t 15 necessary to have increases in expendi-
ture on Defence, the Atomic Power Plant,
etc but it 1s all the more necessary to 1n-
crease the output of agriculture also, We
eat to live or live to eat—they are both the
same The projects concernung our agri-
cultural economy, relief and mcentive to
smal landholders through credit facilities,
fertihisers, etc , should be given top priorny
We should also study this probiem seriously
and mark « date to attan self-sufficiency
in food I hepe the Admnistrative Re-
forms Commuission under the able chairman-
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ship of Shr1 Merar)1 Desai will evolve the
most practical solutions to all the pro-
blems, particularly to the food problem

Thank you

THE VICE CHAIRMAN (SHRI M. P
BHARGAVA) 1 have to mfoim hon
Members that the Home Mimster will
make a statement about the Punjyabr Suba
at 530 PM The Debate will continue
til] then

[THE VICE-CHAIRMAN (SHRt M RUTHNA-
SWAMY) n the Chaar]

SHRI G RAMACHANDRAN Sir,
ordinarily between 3 00 P M and 4:30
P M 1s a very dull time m Parliument and
we are lIiving up to our reputation that at
this hour the benches are empty I notice
that all the redoubtable leaders of the Oppo-
sihion are not n thewr seats though they
sometimes very  vociferously  complam
that the Treasury benches are empty. 1
think 1f the Treasury benches could gwve
1t back to them 1t could be said that their
benches are as often emptv as the Treasury
benches But 1t 1s not good for us at the
centre here that when we look to the right
or the left

SHRI LOKANATH MISRA (O1issa) .
If 1 may say . - -

SHR1 G RAMACHANDRAN: fam
not yielding
SHRI LOKANATH MISRA . he

has made a direct charge against the Oppo-
sitton and . . .

SHR1 G RAMACHANDRAN Iam
saymg that people from the centre who
look at the empty benches here and empty
benches there sometimes dare not \€ry ins-
pired to say all that they wish to say but
this was .

SHRI LOKANATH MISRA You
can look to the left and take the inepira-
tion

SHRI G RAMACHANDRAN
only by the way



3949 Budget (General)

[Shri G. Ramachandran}

Here even Mr. Pande says that there is
no enthusiasm for this Budget. That is
nothing extraordinary, the whole thing
looks and sounds very dull.

SHRI C. D. PANDL. : It has been over-
shadowed by other events; that is what
I meant. ’

SHRI G. RAMACHANDRAN : What-
ever be the reason, it could not have been
otherwise, This Budget has not created any
undue excitement or interest either on the
left or on the right or at the centre. We
very much miss Mr. T. T. Krishnamachari
m his seat. He had come back from his
visit to Europe. He had gone to all
kinds of places in Europe including the
US.S.R. T asked him a question or two
when he came back as to what happened
there when a plan is made and how it is
implemented. He said that he had come
back mastering the idea as to how a plan
once made should be implemented and so
on. My own impression was that he was
bubbling with new ideas and if he had
persented a Budget, Mr, Pande and I
would not be in agreement with each other
wat there is nothing very exciting about
the Budget. This new Finance Minister
was pitchforked into his seat suddenly and
1 do not think anyone could have been
more surprised than he himself that he
became the Finance Minister overnight,
He had no time and the Budget had to be
made. I have seldom seen a more spine-
less and colourless Budget than the one

with which we are dealing today. There
1s nothing in it except the usual, tradi-

ditional, humdrum things, Therc is in
it no urgency of what 1s facing this country.
Even the Lady Member who spoke before
me ended up by saying that the food
problem is not sufficiently impregnated
into the Budget. I would go further and
say that this Budget which ought to have
been food production-oriented is not that
kind of Budget. I know the Minister
of Food 15 sitting here and he would say,
‘I am getting all the assistance I want
from the Finance Minister” I hope he
does not say that. But if he does we
shall excuse him because it is the camma-
raderie of Cabinet responsibility with each
other. We should have had a food-pro-
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duction-oriented Budget; everything for
the peasant, everything for the food pro-
ducer; nothing to be stinted not only
technically in the farm but in building
up the life of the food producer. Ihave
often said, Sir, to myself that if you can
take care of the food producer, his life,
his children, his health and everything
about him, he will take care of fcod pro-
duction. What we are doing now is,
we do everything to take care of the fcod
production but do not take sufficient care
to build up the life of the food producer.
There is nothing of this kind in this Budget.
Take the industrial labour for instance.
It is very well organised and if something
happens they stand up to it but there is
no organisation of the food producers
in India, It is not organised at all. No-

body sitting at the Planning Commission,
nobody sitting in the seats of power as
Ministers, is going to understand the pro-
blems of the peasants as they themselves
can understand and yet they are nowhere
in the picture. There is no organisation
of the peasants which can send their dele-
gates to the Minister, There is no orga-
nisation of the peasants which can meet
again and again year to year, come to the

Government, present their demands and
get those demands met. 1 remember, Sir,
long ago Sardar Patel started a Land
League. I do not think most of us here
would remember that Sardar Patel once
started a Land League. It was after the
Bardoli Satyagraha, He came to the south
and he wanted to build up 2 Land League
of India in which the peasants would find
their organised strength., I suppose that
is not very much considered needed now
since Sardar Patel’s party itself is now
ruling. Then it was the British Govern-
ment which was ruling, 1 think some-
thing should be done to organise the pea-
sants and whoever organises the peasants,
not for politically exploiting some situa-
tion, but whoever organises the peasants
for themselves and through themselves and
in order that they get their legitimate de-
mands met from time to time, if some-
body can do that, if some party can do
that, that party will some day take the
whole of this country in its hands. The
Congress ought to be doing that but it
is not doing it. So I am disappointed

that there is nothing socialist in the whole
of this Budget; there is nothing contrary
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to socialism, either in the Budget., That
is why I call it a spineless and colourless
‘Budget. Supposing it had gone to the
other extreme and said things, done things
and created incentives for many things
in the direction of private effort, even
then it could have been a good Budget
But it is also not there. There is nothing
in the Budget to galvanise the industrial
labourcr and the food producer to stand
up and produce much more than what
they are producing today. Tt is not a ques-
tion of money only; it is a question of creat-
ifg a climate in the country in which the
producer will produce to the maximum
of his capacity. We had that phenomenon
during the emergency. The emergency
1is Jong over but you are keeping the emer-
gency on paper. I want to join with all
other friends who have voiced the demand
4n this House that the quicker you lift
this emergency the better for the Govern-
ment and better for the people. There
18 o emergency excepting in the imagina-
tion of the Government. The emergency
it no. meant to deal with problematical
things which might arise tomorrow or the
day after. The emergency comes in when
there is a serious challenge to normal Jaw.
There is now no such challenge; to-day
the conditions are normal and the condi-
tions which you occasionally now call ab-
normal are the normal things in any de-
mocratic country. Do not keep this emer-
gency one minute longer, if you are truth-
ful with yourself in terms of the democra-
tic spirit for which you stand. And has
this emergency prevented disruption, pre-e]
vented trouble ? Your emergency is there,
your D.LR. is there but everything that
happened in West Bengal happened;
everything that happened in South India
during the anti-Hindi agitation happened;
everything that happened in the Punjab
happened. Then why take the odium
of keeping this emergency? You are
unable to deal with the situations that arise
even when you have this extra power.
Lift this and let the people live a more
natural and fearless life in this country
and may be that can help to bring nor-
mality more than anything else.

I said that this Budget has nothing
socialist in it, mor has it the contrary
which can lead to a certain incentive in

(21 MAR. 1966}

"theé other directions. Now this is so far

1966-67 3952

as the broad outline of my criticism of
the Budget is concerned. It is not neces-
sary to go into the details. I can say this
Budget has not done this, this Budget
has not done that, If Mr. T. T. Krish-
namachari were sitting here today T would
charge him with certain things as I had
done before and he had always answered
lucidly, ably, to such criticisms. A detail-
ed criticism can be made about this Budget
but when the Minister is not in his seat,
when this is only a general debate and
when we await the Finance Bill for more
detailed criticism, I won’t go into that
now but there is not in this Budget one
single line anywhere, one single provision
anywhere, to give the people of this country
what I once suggested on the floor of this
House, a tremendous campaign of adult
education. Adult education is not a
small thing; adult education is citizenship
training in the fullest sense of the world.
We are not training the millions of our
people to live up to the principles of citi-
zenship within a peaceful democratic go-
vernment. That is why all these troubles
are coming up. If our citizens could be
trained through a great programme of
adult education to realise the repsonsibi-
lities of citizenship they would behave
much better than they do now. Even im
the legislatures of India, even in Parliament
things happen which are a disgrace to any
democracy; the scenes that are created,
the language some times used. When do
we get out of this ? When do we become
a mature people working the democratic
machine in a democratic manner ? We
can do that only when the millions behind
us are trained in citizenship.

There is no provision here for adult
education. People do not understand.
Sixty to eighty per cent of the people
do not understand a thing you want to
do in this country. You have many
programmes, you have many plans, but
who knows about them ? Nobody knows
about them, except the city people. You
go and ask the men in the villages any-
thing about your Plans, your Third Plan
or Fourth Plan. They will scratch their
heads and say—“Plan ? What is the
Plan ?” You will blink and they will
blink. How can you build up a country
like that ? I do not want to go into it
now because at some appropriate time I
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am coming back to this attack that we
are not taking up the adult education
programme truthfully

Then, there is the rural industries pro-
gramme  We are playing with it, downg
nothing about 1t We have the urban
wdustries programme and I am glad it
is there, because no modern nation can
sustain 1itself without that kind of a thing
But in this country unless you balance
urban industriahisation with rural industria-
hisatron, you are going to cleate an unba-
lance which will be fatal and, which you
will some day discover, wil be the cause
of a terrtfic explosion in this country Every-
body agrees theoretically that rural in-
dustnialisation 1s  very important Yes
We must give employment to people We
must bring prosperity to the hundreds of
thousands of willages, but very little 1s
being done So little 1s being done that
it hardly touches the tringe of the problem
The new Fmance Mimster 1s perfectly mn-
nocent of all this, He has been a great
lawyer 1 his own way He has been doing
many other things He has been suddenly
asked to frame a Budget and what 15 he
fo do ? We had educated T T K again
and agam on the floor of this House, 1f
I may use that expression, and he was
well worth educating He had taken
many things from us and he might have
reacted wvigorously in o new Budget. It
15 a pity he 1s not there It 1s not a per-
sonal thng Tdo not distinguish between
one and the other 1n a personal way
But I feel, as I sard, that suddenly towards
the end of ths period, when we were look-
g forward to a brilliant Budget from him,
we are confronted with a spineless, colour-
less thing 1t 1s not the fault of the new
Finance Minister He could probably
have done nothing better within the short
tune he got But now let me quickly
come to a few other political issues, for
this 1s the only occasion when people
on the floor of this House can air therr
views freely on leading political problems.
Number one 1s the Tashkent agreement

Now, this Tashkent agreement 1s the
symbol of peace between India and Pa-
kistan at the moment 1 know enough
to say that there is justification for those
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who hold that Pakistan s not lLiving up
to the imphcations of the Tashkent agree-
ment But if you go to Pakistan today
and listen to people there they wall
tell you exactly the same story, that we
are not hiving up to the deeper implications
ot the Tashkent agreement After all,
ulumately, in the final analyus, what led
up to the conflict between India and Pa-
kistan and to what finally we had 1o de-
cide ot Tashkent 7 If you go deep down
mto the root cause, you wil find that
Kashmir 1s there and for us to repeat
parrot-like, again and agamn that the
matter 15 solved, settled, closed, boited,
15 completely stupid It 1s neither bolted,
nor closed nor settled for ever Yom
may imagine that it 1s settled, but the other
party wifl never admut 1t that it 1s scttled
and agamn and again this thing will come
up So, the deeper mplication ot Tash-
kent will be that when there are better
relations between India and Paksstan, ne
hatred of cach other, when we can settle
our mutual problems more peacetully and
mn a spirt of goodwill, we must say that
we shall then look at Kashnur again  No
Government spokesman 1s saymg that.
Nobody 1s even saying from our side,
*Tomorrow or the day after, when we
have settled many other problems and
there 1s goodwill between us, we shall sit
down and look at this problem once agan.”
If you say so, then immediately you will
create confidence on the other «de,

Then, I come to a pont about v hich
all the time When
Sheikh Abdullah was arrested I said that
it was an error politically, and it was even
mmmoral conduct for us to have arrested
that man He had come back from
abroad. He was not running away You
had some charges against him He came
straight back mnto your hands and said :
“I want to meet the Prime Minsster, I
want to meet the Home Minister ™ You
sent him to Kodaikanal and you are say-
ing that you are keeping him there like
a king etc Some of our political pri-
soners were treated like kings in the first
class n the old days, but they were pri-
soners all the same and when they were
released nobody was happier than they
were that they were released from the
princedom m the prison. 1 think its
absolutely wrong to kcep Sheikh Abdullah
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for one day more 1n the confines in
which we have kept im We are saying
that we have not interned him 1 do not
know what you have done with hun or
what 1s the new word that we should com
You say you have not mmprisoned him
Somebody says that you have not even
mterned him  He 1s simply kept within
the munmcipal Limuits of Kodaikanal 1
tried to see him, but was not allowed
to sce him and the rteasons given were
absolutely childish The Home Minister
Mr Nanda, treated me as though I was
a poltical baby and he could write some
nice httle sentence and put me off but
he cannot put Sheikh Abdullah off n
that manner If there 15 any wisdom 1n
this country—and I want Mr Subramaniam
to realise that and tell it to his colleagues—
now, here 1s the time to release Sheikh
Abdullah  Bring hum to Delhi  Let him
talh with you, sit with you and enter into
an arrangement under which you can
win that man as your friend The mo-
ment you do that, the solution of the
Kashmuir problem will be in sight  There
are many more things I can say but I am
todav suggesting that the first step s to
relcase Sheikh Abdullah and bring him
to the conference table, with the best minds
mn India and later on with the best minds
m Pakistan Some day we will have
to do that and the quicker we do 1t the
detter  So, this 1s about Kashnur.

1 have only onc more thing to say,
because I know that my time 1s up  There
is asgood deal of talk 1n this country about
corruption I do not think, technically
speaking, there 1s much more corruption
1n this country than in many other countries
of the world There 1s corruption 1n
every country, may be somebody can
prove that we have five per cent more cor-
ruption or three per cent less corruption,
but 1 admut corruption is there I am
sorry for the corruption and we should
take more drastic steps than we are domng
now to stamp out corruption We are
not facing even this problem of corrup-
tion squarely Little fellows are caught
and big people escape Little frys are
caught and pumished and the big ones
escape. But there 1s one corruption grea-
ter than every other corruption n this
country and that 1s mefficiency. You pay
a man or woman to do a job We are
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now paymng much higher salaries than
we ever did in this country In Delhi,
for instance, no salary 1s worth the name
unless 1t 1s Rs 1,000/- 2 month There
are, of course, people who get less, but
they think that they do not get any salary
worth the name But no one or hardly
anyone or very few people do thoroughly
the job for which they are paid They do
not come to their desk in time  They do
not leave only when the time 1s up  They
walk mn and out as they hke Stand any-
where 1n the streets of Delhi and you
can see people walk into their offices
really half an honour or forty-five minutes
after the time and they are making ready
to get out half an hour before time from
the office  There 1s wide-spread mefficiency
it this country

I got thus deeply burnt into me during
my recent travels in Europe when [ saw
how therr young men and women, boys
and girls, are quick, alert and efficient
at many places where you see them at
work I can give you some wonderful
stortes but I have not got the time Take
air travel in India, which s the costliest
travel in the world The Parliament pays
for me and for many others Rs 620
or so to come from Madras and to go back
to Madras Rupees six hundred and
twenty 1s a very big figure, but you never
catch your plane in  time and hardly land
in time  And then every day you open
the paper and see that there 1s a strike
and the plane will not leave There 1s a
friend of mne stranded today and he
cannot go to Madras If this 1s the truth
about air travel, what about railway tiavel ?
I know we have a fornmdable Minister
tor the Raillways, Mr S K Patil, a very
able man, strong man, etc But, condi-
tions of railway travel are at a very verv
low ebb today There are certamn exter-
nal symbols like fans, etc, but drinking
water at the railway stations still remains
a questron mark This 1s happening in a
civiised country and where the Railways
are making tons of profit We are not
able to ensure even today, in 1966, good
dninking water, particularly cool water,
even at big stations to the passengers
What future can there be for a country
which 15 so grossly inefficient? For
the poorer people travelling in the trans
there were previously some guides.to help
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them They have disappeared in the cmer-
gency The emergency has swept away
many useful people There were guides
in the railway stations who told them
where to get 1n and where to get out, and
s0 on There are no guides now Look
at the Railways and compare what you
see today at railway stations with what
you saw thirty years ago The picture 1s
very much the same Persons are coming
and running with children in their arms
and they do not get 1n 1n the right place
There 15 nobody to guide them They
are often ill-treated We are profiteering
1n the Railways at the cost of nullions of
this country.

In the end, I may say that the greatest
corruption in this country is the gross
inefhciency at almost every pomnt where
men and women are not domng enough
tor their full-time salartes Nobody has
the courage to tell them that this thing
will not be tolerated—because most of us
are thinking of the elections next time
But we want a strong Government, we want
an efficient Government, we want a truth-
ful Government, and above all today
we want a Government which gocs all
out for food production 1n this country
Food 1s the greatest shame 1n this coun‘ry
Bverywhere 1n Europe where I was m the
last couple of months the question was :
“you have had eighteen years of freedom.
Why are you going about begging for food 7
And scandalous things are appearmng in the
newspapers 1n  Eutope When I was
in West Germany, a filend showed me a
paper where there was a big headline
“People are hiving eating cowdung in some
districts of India” 1 telegiaphed to a
friend 1n the district and there was no
such thing as cowdung bemg eaten Chil-
dren are being asked to forego their break-
fast or lunch to send help to India The
picture pamted 15 that there 1s famme in
this country, that thousands of people
are dying, and that the Government is
hiding all this from the rest of the world
It 1s a very sad picture Let Mr Subra-
maniam sit again with the Finance Mims-
ter and let both sit with the Prime Minis-
ter, and wnatever may be in the budget
now, tomorrow, the day after, this year
and the next, let us hav~ a food »rotoe.

tionongnt d bilge 1 ¢ 1o« Lot
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matter and give a lot of suggestions [
do not want to do that because I would
look like adding myself to the list of fouws
who are making all kinds of suggestions
already. But, I repeat, we are not doing
our duty 1n the matter of food produc-
tion m this budget We have staved off
a disaster by the skin of our teeth thi
time Nexttimeil and when this food
problem comes up agamn, and there 1.
a mass wave in this country, that wawve
would sweep this Government off into the
Bay of Bengal if they do not take care
now People in the cities are assured of
food but 1n the rural areas, as I once said
when I was speaking on the subject, there
Is trouble I come {rom 4 rural area
Both 1n Tamilnad and i Kerala my home
1s in a rural area and I know that 1n the
rural area people are finding 1t much har-
der then the people in the city Esen
here there 1s a distinction 1n giving food
to the city and the village It 15 a terribie
dichotomy We must not allow this.
I wish the Government well I am no
enemy of the Government I want og-
dered government, ordered progress Bat
that progress has to be quick enough to
catch up with the lite and demands of an
awakened people, and this Government
seems not able to live up to that challenge
In that way lies disaster the kind of disas-
ter that I would like to see avoided 1n th g
country Thank you

SHRI AWADHESHWAR PRASAD
SINHA Mr Vice-Chairman, Sir, I came
to speak on certain aspects of the Budget,
but the distinguished previous speaker
has provided me with certain points +»
which, I think , I, as a humble worlec
of the Congress Party, must reply Ha
has a halo of being a Gandhite, and {
have 1in my own way tiied to follow Gan-
dhyt and the great Vinobhay But some-
times some persons who are Gandhites
talk 1n a very irresponsible manner, 1 say
with all 1espect . . .

SHRI G RAMACHANDRAN May
I say that I did not say one word on the
floor of the House claiming to be a Gandhian
or a Gandhite

SHRI AWADHESHWAR
STNHA st he t Tked oboyt
[ rre do >w bout the €

PRASAD

L
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He said that emergency is proclaimed
when something actually is there. But I
know it and let us see what article 352(3)
says

“A Proclamation of Emergency dec-
laring that the security of India or
of any part of the territory thereof is
threatened by war or by external ag-
gression or by internal disturbance
may be made before the actual occur-
rence of war or of any such aggression
or disturbance if the President is satis-
fied that there is imminent danger
thereof.”

Sir, finally our Defence 'Minister knows
it and those who care to know, know it
that China on our borders extending over
2000 miles has made roads, has made
even aerodromes, has made other forti-
fications, and its intention of expansionism
is always there. The emergency was pro-
claimed because of Chinese aggression,
not because of Pakistan. Even with re-
gard to Pakistan about which the hon.
Member has referred, he has given us a
homily as to what we as Indians should
do. But he has forgotten what even
yesterday the President of Pakistan said,
what the Foreign Minister of Pakistan
is saying these days. Even our things
seized during the war, they are not return-
ing to us. The Tashkent spirit does not
mean this, I am very sorry to say this,
because I was one of those who was ena-
moured of the Tashkent Declaration, and
I was one of those who worked among
Congressmen, among doubting persons out-
side the Congress fold, to try to convince
them that this was the best thing and that
we should live like good neighbours. 1
am one of those who always have in their
heart a craving to be very very friendly
with Pakistan because even in India to-
day if I count the number of my friends,
there are perhaps more Muslims than
Hindus. And many of my friends are there
on that side of the border. When the war
was going on and whenever people said
‘our enemy, Pakistan’, those words hurt me

5eM,
much. But facts are facts. We cannot keep
our eyes closed. And they say that so many
hings have happened in Madras, in Kerala,
« West Bemgal, in Punjab and all that.
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Sir, I say in all humility that if this emer-
gency laws were not there, these things
would have been much worse. That is ‘'my
way of thinking and I am entitled to think
like that. It does not mean that I say
that it should continue on the Statute
Book even for a day Jonger than it is needed.
If the Government decides to withdraw,
it tomorrow, they are pleased to do it
That is another matter. But to say these
things and try to belittle its seriousness
when the trenches and the aeroplanes
and the armies are there, is to follow the
policy of the ostrich trying to hide its
mouth in the sand. The danger is there,
very much there, from one end to the
other, extending over 2,000 miles. If
Indians do not realise it even after the 1962
invasion, God save the Indians.

Then reference was made about the
arrest of Sheikh Abdullah. Sheikh Abdul-
lah went out, he was friendly with Pakis~
tani Embassies, he was getting their co-
operation and he was pouring venom on
vs. He was working against India, against
the interests of India. When he came back,
he was put in jail and very rightly. But
there are people who have tears for him
and let such people shed their tears, We
are not moved by such things. We are
~going to serve the country according to
our own light. We do not want cheap
popularity by saying such things about
the emergency, by saying such things sbowt
Sheikh Abdullah and by saying such
things about railways, this and that. Every-
thing is wrong, everything is bad. Why
do these people not act as Gandhiji did ?
Why do they not act ? Why do they
not try to improve things ? They come to
this House and just blame us. I have
always seen this. This is not the way
to serve the country and this is not a res-
ponsible way.

He talked about food. This poor man,
Mr. Subramaniam, I must tell you, has
been a friend of mine ever since I have
been in theLok Sabha. He has been
there. He took up this portfolio when even
the senior colleagues of his were hestitating
to take it over. He is a bold man. He
has taken it up. I told him, “My dear
friend, you have taken up a thankless

job.” He told me, “Mr. Sisha, whea 1
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am to serve the country, I must take up
the most difficult job and try to do my

best.” The poor man 1s getting nothing
but abuse. He isnevergetting any appre-

ciation for what he 1s dong But for |

him, I say, many people would have actu-
ally died i India and there would have
been greater trouble 1n this country  What
I expected of people who stand for truth,
who stand for non-violence, was to appre-
ciate things, to realise the reality of lhife
But they refuse to do so they blink at 1t.
What did he do, Sir ? He went to Ame-
nica and he got food for India, and he 1s
getting 1t here. He 1s fighting the battle
almost alone because of people who are
trying always to get populanty at s
cost saying that Shr Subramaniam 1s not
doing this or that, that at some place there
18 no rice That he has given so much
rice to Kerala and asking him to give
them so much of fice Then Kerala
says, you have given so much of rice to
dome other part and so give us rice. We
are not changing our food habits, we
are not trying to adjust ourselves to the
situation When a calamity s there,
1t is for all of us. It 1s not only for Shn
Subramanmiam or for the Government
of India [ come fiom a rice-eating part
of Bihar I tell you, we will never marry
off our daughters into a famuly where
rice 18 not eaten day and mght Do you
believe me, Sir ? I am taking rice at
no time now All the three times, because
of Kerala or because of West Bengal
or because of this or that, I am now on
phulkas 1 can now do with the phulkas
given to me by Shri Subramamiam at con-
frolled rates. Some people say that 1
1s very bad T have not a very strong cons-
titution, but 1t )s doing me good Perhaps
it 18 American wheat You are eating
American wheat and are saying, “Look
here, you are going about with a begging
bowl ™ After 40 years of revolution 1n
Russia, 1t was Mr. Khrushchev who went
to America for purchasing lakhs and lakhs
of tonnes of wheat. There 1t 1s 40 years,
but here 1t 1s only 18 years. I have been
a worker among the peasantry. I used
to talk to Gandhiyi about them I was
associated with the kisan movement, the
abolition of the zamundari and rehef to
peasantry. Shri Masami who belongs to
the other party is a gieat fmend of mine.

[RAJYA SABHA]
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It was he who took me first to Gandhin
and I discussed with hum all these things. I
know the willage hfe. I come from a
village, and I know how the willagers
hve and how they are changing their food
habits, how 1n Bihar they are purchasing
wheat from the Government wheat shops—
fair price shops as they are called—and
they are eating wheat day and night. They
are the people who refuse to marry off
therr daughters because during the night
at some places the other famulies do not
take rice at dinner; their daughters will
not get married there We arte adjusting
ourselves. Why should not others also
adjust themselves ? They must adjust
themselves, everywhere. They say, “Give
me 180 grams or 209 grams.” In the
world market there 1s no rice, in India
there 15 no rice But Shri Subramamam
says, eat as much wheat as you hke. But
you say, “Give me rice”. And for that,
you build up an agtation. And then
what do you do ? You break up the
ratlway lines, burn the wagons, do this,
do that and do everything. But there s
not 4 word about it A man of peace,
2 man of non-violence has not a word

against all these things. But he has
everything to say against the emer-
gency

SHRI G. RAMACHANDRAN That

18 100 per cent. wrong.

SHRI AWADHESHWAR PRASAD
SINHA [ have not yielded.

THE VICE-CHAIRMAN (SHRI M
RUTHNASWAMY) He has not
yielded. Order, order.

SHRI AWADHESHWAR PRASAD
SINHA . At least show that a Gandhite
has some patience.

SHRI G. RAMACHANDRAN : You
are telhng a gross untruth because non-
violent people have declared from the
house-tops that what has happened 1s wrong
and shameful.

(Interruptions).

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Order, order.
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SHRI AWADHESHWAR PRASAD | SHRI AWADHESHWAR PRASAD
SINHA : God save us from a Gandhite | SINHA : T mast tell tht.: He <Houhd ks
like you. where he stands.
SHRI P. N. SAPRU (Uttar Pradesh ) : (Inferwprrons) L F i

God save us from a Congtessite like
you.- -

SHRLI AWADHESHWAR PRASAD
SINHA : 1 have been 1n Congiess since
1920 wlhen this gentlenfan was serving
the British Gov@rnment and Bntish im-
perialism.

SHRI P. N. SAPRU : Absolutcly
trash.
SHRI AWADHESHWAR PRASAD

SINHA : It will take
to have my career in the Cofigress.

SHRIP. N. SAPRU : You are . . .

THE VICE-CHAIRMAN (SHRI M
RUTHNASWAMY)- : Order, order.

SHRT AWADHESHWAR PRASAD
SINHA : You will take it from me. When
you talk about my Congress chaiacter,
it can compare with anybody’s lving
in India. I must tell you that. 1 am not
going to yield.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Let us get on to the
subject.

SHRI AWADHESHWAR  PRASAD
SINHA : Now, I will say a few words
about the Budget. I have not come to
the Rajya Sabha today. In 1920, when
I was 14, T joined the Congress, shared
i th~ freedom riovement and suffercd.
My wife w.s ill, T could not attend on
her and she died. I am a widower with-
out children. But people should know
what they are talking about. They sheuld
fealise, those who were serving the Go-
Vefnment, our blood-suckers, as  Jud-
ges. .

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Let ys gef on to
the Budget.

» .
charntne mead o n e

him much time,

‘criticisms,

About the Budget I was lrstcﬁing ‘}
the speech of the great Finance Minjstet
in the Lok Sabha. J was '1dmnmg_ the

way in which he dealt with ihe =ub;cct
and the way in which he rephed, to the
Sir, he i5 a very emlﬁmt
lawyer; it is dkfﬁcult to match hlS iéjlcm!'
and argue. with Him.

2 4

But in” his Budget Speech and in jfus~
eply in the other House, he has said thas
the financial position of- the country.ig:
not good. This'is primartly hecause qurs
15 a developing economy. We haye taken

' 1p projects which will yield results after

years. So this is the result, not of stagna-

| Hon—though paradoxical it: may seemi—

but of gfowth. It 15 the result of the
"1ilding up of these things that i§ creating
ill these troubles. g ae

PR Y

Sir, some hon. Members on this
ide as well"as on that side=I do not mynd
what hon, Mémbers on <the ather adg
say talk about ihe puablic sectos. From
my friends in the Congress there has come
an attack on, the public sector. But the
growth of public sector industries is ‘Gne
of the cardinal principles of “the Cong:
ress. The Industrial Policy Reolutioh
also speaks for it. Sir, the indusfries,
known as_private sector mdustnes have
ben built up over generatlohs They
hava expzrience and the incentive of pr'ofﬁf,
whereas in the public sector, irdustrids
are coming up only for a decade or so.
Therefore, mistakes are bound to ocdur
One may point out the mistakes but one
has to appreciate the vast ficld these public
sector industries are embracing. It con-
sists of key industries like iron. We
have also our ordnance factories. When
the war was going on, even the Pakistanis
admitted that they couid not produce
anything in their country whereas India
produced at least 90 per cent. of its
defence requirements. So this achievéd-
ment is not an ordinary achi¢vement.

Sir, if our m&ustrn.lhsts are nﬁm}n
tbelr mdustnes qu1te well it is ¢ hu‘h
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Wo believe in mixed economy and we
have cqual sympathy for both the sectors.
I wonder whether my collcagues in the
Congress, who seem to have more sym-
pathy for the privaie sector industries
and less for the public sector industries,
are doing the right thing. For the private
sector industries also, Sir, 1 have always
had a soft corner. Oncel hada talk with
the late, illustrious, Pandit Nehru about
this point. I asked bim why he had at
all allowed mixed economy or private
enterprise. He told me that we had a
democratic Constitution and we had
to go through legislation in order to na-
tionalise and since confiscation of pro-
perty was against our Constitution, we
had to pay compensation. When I sug-
gested an amendment to the Constitu-
tion, he did not agree because, according
to him, democracy and confiscation of
property did not go together. We might
not give full compensation but we would
have to give reasonable compensation.
Something had to be given, he felt.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : The hon. Mem-
ber has exceeded his time.

SHRI AWADHESHWAR PRASAD
SINHA : Just one or two minutes, Sir,
if you do not mind. I can as well finish.
I am prepared to abide by your orders.

THE VICE-CHAIRMAN (SHRI M.
RUTHNASWAMY) : Please finish soon.
Take one minute.

SHRI AWADHESHWAR PRASAD
SINHA : Sir, I have always been a staunch
socialist. But I do not also mind the
private industry growing, That is why
when concessions were announced for
them; I welcomed them. But two things
have appeared to me, as also to others,
as most irksome, namely, the 10 per cent.
flat surcharge on income tax. I know
some of the Government servants drawing
Rs. 4,000/- a month whose wives have
taken to service because of taxes. I know
one of them whose son was appearing
for an examination. The gentlemen has
no cleaner for his car, He himself is so
busy that he cannot attend to his car.

[RAJYA SABHA)
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The result is that his son had to clean
the car before putting it in the portico
and then go for his examination. The
wife has taken to service.

SHRI AKBAR ALl KHAN : Getting
Rs. 4,000 and his wife taking to service.
I cannot believe. He must be a miser,
Mr. Sinha.

SHRI AWADHESHWAR PRASAD
SINHA : He is honest to the core, not
a miser. I can give you his name and
everything. You know how much goes
away by way of taxes. I will finish in a
minute, Sir.

So, Sir, T suggest that up to Rs. 50,000
this 10 per cent. surcharge should go.
It should be zero. Between Rs. 50,000
and Rs. 1,00,000 it should be 5 per cent.
and a flat rate of 10 per cent. above that.
About Corporate Tax, I feel, it should
be 5 per cent. I have done, Sir.

MISS MARY NAIDU (Andhra Pradesh):
Mr. Vice-Chairman, Sir, the new Finance
Minister, Shri Sachindra Chaudhuri, had
to prepare the Budget for this vast country
of ours within a very short period of his
taking charge. He deserves the nation's
sympathy and congratulations for his
realistic approach and also for the di-
fficult job well-accomplished to the best of
his ability.

Sir, after the attainment of independence,
the prime task before the country was
economic emancipation of the masses.
With this cherished desire, we had fixed
socialism as our goal, socialism which
would eradicate poverty, disease and misery
of millions of our countrymen. Though
we did progress in certain directions,
with regard to food the picture is still
sad and gloomy. Despite the comples
tion of three ambitious plans, our econo-
mic difficulties have not yet been fully
resolved. The cause is not far to seek.
The basic fact which our planners cone
veniently ignore is the basic character of
our country's economy. Eighty per cent,
of our population depends on agricul-
ture, And if agriculture is neglected,
where is the salvation ? The time has
come for the nation to pause and think,
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not only just think, but to trust and act
on the Tharaka Mantram taught to us
by our beloved Shastriji before he left
us, Jai Kisan—Jai Jawan. That was
the powerful Tharaka Mantram. As 80
per cent. of India’s population are kisans,
the greatest problem is solved by giving
them the first priority. Our Kkisans are
clever and hard-working. Give them suf-
ficient water and fertiliser and they will

feed the people of their motherland. No
doubt about it.

Coming to Jawans, Pakistan without
doubt had given us abundant and just
cause for war. China undoubtedly makes
us afraid by her border irritations and
also makes us feel that there is just cause
around the corner for war, But it is
not every cause of war that should lead
to war. War, we all know, is one of those
dreadful scourges that shakes the founda-
tions of society, brings in misery and
wreichedness in so many forms to des-
troy private happiness and public enter-
prise.

We, the believers of Ahimsa, followers
of Mahatma’s philosophy will be the last
nation to resort to arms unless driven
by the dire necessity of preserving our
independence. But to preserve our pre-
cious independence we have to be prepared,
for, unlike in olden days when the slogan
in History was ‘Balance of Power’, it is
now ‘Balance of Terror’. Hence there
is great need for strengthening the support
for research in the Ministry of Defence.
No doubt a great amount is being spent
on atomic energy reséarch which is in keep-
ing with the march of times but the amount
of Rs. 10 crores allotted for Defence Re-
scarch is extremely inadequate. It com-
pares very unfavourably with what the
Chinese are spending on similar schemes.
Our Jawans must not be left in the lurch
for a second time for want of proper re-
search regarding the high altitude fighting.

Agricultural research and the C.S.LR.

which cater to the needs of the growing
Indian industries get very little financial
support from the Government. I request
the Finance Minister to take note of this
and increase the allotment of funds.

Now touching on industry, I shall refer
to two most important matters relating
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to Andhra Pradesh from where I come
and also to the whole country. Firstis
the steel plant. The Anglo-American con-
sortium had suggested that the fifth steel
plant should be located at Vizagapatam.
With your kind permission I would like
to point out a few points why Vizagapatam
is an ideal place for the location of the steel
plant. Since Vizagapatam is a sea port
the steel manufactured there can be sup-
plied to the entire peninsular India by cheap
transport, that is, by sea without over-
burdening the Railways across the land.

Recently an agreement was signed with
Japan for the export of iron ore. Ac-
cording to this agreement the ore has
to be transported to the port for shipment.
In the process of this transport a large
amount of dust is produced which, accord-
ing to the scientists, can be very valuably
utilised if the stecl plant is at the port it-
self. Otherwise all the dust will be
wasted.

I understand that the ex-Finance Mi-
nister was of opinion that there will be
an extra cost if Vizagapatam is chosen
for the location of the stcel plant on ac-
count of the transport of raw materials
and this can be avoided according to him
if the plant is located at Bihar-Bengal
circle which is the ore area. May I please
point out that a very great mistake is
done in not taking into account the reduc-
tion of the cost in transporting the finished
material from Vizagapatam port to the
rest of the country. It is easily taken to
Calcutta, Madras, Cochin, Bombay, Goa,
etc. by sea instead of from an inland plant
of Bihar-Bengal. When both these factors
are taken into consideration there will
be no extra cost at Vizagapatam. What
is more, if the value of dust saved is cale
culated there will be great gain instead,
will the Finance Minister kindly look into
the justice of the case ? Besides all the
above facts we have also to take note of
the facl that there are already four facte-
ries in the ore areas of Bihar-Bengal circle
near Calcutta. Why create another in the
same area and expose to danger of enemy
action ? Instead why not utilise a port
which has all the advantages. Thus re-
gional imbalance which is one of the causes
for many of the economic ills of our coun-
try can also be corrected. I fully agree
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with my Mysore friends that a start should
also be made for a steel plant at Hospet.
Steel is most essential for nation’s pros-
perity and defence and is an answer to

Shastriji's Taraka Mantram of ‘Jai
Jawan’,

My second point 1s about the develop-
ment of power in Andhra Pradesh. An-
dhra has got a heavy population and a
large area, twice as big as Madras State.
But the power per person is very low,
lower than even Assam. What is worse
is, just at present when power 15 needed
for the production of food, there is a
heavy shortage and 40 per cent. cut.

The greatest tragedy—I call it a tragedy
and not an injustice—is that in spite of our
having immense resources for power in
the shape of largest coal fields like Kotha-
gudam, Ramagundam and other hydr-
power sites, there has bzen no develop-
ment. On the other hand the Government
developed poor lignite in Madras State
for generation of power but did not utilise
the coals in the near by arcas of the South
namely, Godavari District. Where is the
justice ? Andhra’s Uttle surplus food
must be distributed but when it comes
to development the rich resources good for
the whole nation, her case is overlooked.
I request both the Planning Ministry and
the Finance Ministry to examine the merits
on the national level and do justice.

I do not want another bell to be rung

though I have much more to say. Thank
you.

STATEMENT BY MINISTER ON
PUNJABI SUBA

THE MINISTER OF HOME AFFAIRS
{(SHRI GULZARILAL NANDA) : The
Committee of Members of Parliament,
headed by the hon. Speaker, has made
its report which was laid on the Table of
the House on 18th March 1966.

The Committee has come to the con-
clusion that it would be in the larger in-
terests of the people of Punjab and of

[RAJYA SABHA]
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the country as a whole, that the present
State of Punjab be reorganmised on a
linguistic basis and has recommended
that :

{@) the Panjabi region should [yrm
a unilingual Punjabi State;

() the hill areas of Punjab included
in the Hindi region, which are
contiguous to Himachal Pradesh
and have linguistic and cultural
affinity with that tetritory, should
be merged with Himachal Pra-
desh; and

(¢) that the remaining areas should
be formsd as a separate unit
which may bz called the Hariyana
State.

The Government have given careful
thought to these recommendations. They
have dacided to accept, in principle, that
the present State of Punjab bz reorganised
on linguistic basis.

The Committee further recommended
that in case there were any boundary ad-
justments to be made, a Committee of ex-
perts be set up mmmediately to suggest
the necessary adjustments. Government
accept, in principle that the boundarics
may be determined with the help of ex-
perts. They intend to take Fearly steps
to give cffect to the decision to reorganise
the State of Punjab on the lines mzntioned
in the preceding paragraphs.

Before announcing thesc decisions, Go-
vernment took into full and careful con-
sideration representations made to them
by various interests including those who
were opposed to the reorganisation of the
Punjab on the lines proposed. In the
course of the long meetings held with
some of them, misunderstandings and mis-
givings regarding the reorganisation that
was under consideration were largely
removed. The Government have made it
clear to them :

() that the proposed reorganisa-
tion of Punjab will follow the
linguistic basis, without any com-
munal or religious factors being
allowed to come into considera-
tion;



